
List of cases where e-Payment of Court fees was made during the month of  NOVEMBER-2023.

Court District Court Room Case Type Case Number Advocate

1 Central 02.11.2023 9545141119

02.11.2023 9811161525 31.10.2023

07.11.2023 9811192957 12.10.2023

10.11.2023 9871897844 08.11.203

16.11.2023 9811756975 08.11.2023

24.11.2023 9751624824 16.10.2023

30.11.2023 9717099220 23.11.2023

2 Central 9 CS(COMM) 1494/2023 10.11.2023 9718089708 08.11.2023

9 CS(COMM) 1499/2023 17.11.2023 9718089708 26.10.2023

9 CS(COMM) 1514/2023 23-11-2023 NA

9 CS(COMM) 1523/2023 24-11-2023 9718089708 23-11-2023

9 CS(COMM) 1532/2023 28-11-2023 9810168405

9 CS(COMM) 1536/2023 29-11-2023 9718037056

3 Central 21.11.2023 9811161525 08.11.2023

No.
Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1465/2023

ICICI BANK  
LTD. VS 
TILEKSHWA
R YADAV 

HEMANT 
GUPTA 

JURIS@HE
MANTGUPT
A.IN

07.02.202
2

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1466/2023

SUMIT 
VERMA VS 
MCD 

SATENDER 
KUMAR 
SINGH 

SKSINGHL1
6@GMAIL.
COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1487/2023

SHIB DASS 
& SONS  VS 
M/S SAI 
SALES 
CORPORATI
ON 

DEEPAK 
KOHLI

KOHLI.DEE
PAK@HOT
MAIL.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1495/2023

HARI SINGH 
VS HDFC 
ERGO GIC 
LTD. 

AMIT 
KUMAR 
MAHIHAN

SAVLAWAS
SOCIATE@
GMAIL.CO
M

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1498/2023

SHRI 
MADHAV 
QUICK 
RESOLUTIO
N VS STATE 
BANK OF 
INDIA 

SURESH 
CHATURVE
DI 

SURESHCH
ATURVEDI
@YAHOO.C
O.IN

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1519/2023

CANARA 
BANK VS 
AJAY 
KUMAR

PRATAP 
CHANDRA 
RANA

pcrana4453
2@gmail.co
m

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1539/2023

BANK OF 
BARODA VS 
KAVITA 
GULSIA

NITESH 
KUMAR 

ERAMADV2
000@GMAI
L.COM

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

ARVINDER 
KAUR VS 
NIVA BUPA 
HEALTH 

SH.V.K. 
PURI 

amitchawlaa
d@gmail.co
m

M/S TARA 
SCIENTIFIC 
APPARATUS 
VS M/S 
SUPERIOR 
INDUSTRIE
S LTD 

SH VINOD 
CHOUHAN

amitchawlaa
d@gmail.co
m

MUKESH 
AGARWAL 
VS VIJAY 
KUMAR 

SH.V.K. 
PURI 

puris_1@ya
hoo.co.in

05-10-
2023

STAR 
BIOMED 
PVT LTD VS 
M/S 
MAYKAR

SH.AMIT 
CHAWLA 

amitchawlaa
d@gmail.co
m

Rajiv 
Manchanda 
Vs Petunia 
Beauty And 
Care Pvt Ltd

REKHA 
RESTUGI 

rekharuusto
gi@gmail.co
m

CENTRAL 
BANK OF 
INDIA vs 
manoj kumar 

RAMRAGH
VENDRA 
kumar 

RAMRAGH
VENDRAR
@GMAIL.C
OM

26-10-
2023

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1510/2023

NAGESHWA
R SHARMA 
V/S DELHI 
URBAN 
SHELTER 
IMRPOVEM
ENT  BOARD

R.K. TARUN SKSINGH11
6@GMAIL.
COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

3 Central

25.11.2023 99584303061 18.11.2023

4 Central RECOVERY 02.11.2023 9313780408 01.11.2023

RECOVERY 20.11.2023 8826009919 08.11.2023

RECOVERY 22.11.2023 9811161525 08.11.2023

23.11.2023 9810134864 26.10.2023

RECOVERY 29.11.2023 9810092257 18.11.2023

RECOVERY 30.11.2023 9818093228 16.11.2023

5 Central RECOVERY 02.11.2023 9313780408 01.11.2023

RECOVERY 20.11.2023 8826009919 08.11.2023

RECOVERY 22.11.2023 9811161525 08.11.2023

23.11.2023 9810134864 26.10.2023

RECOVERY 29.11.2023 9810092257 18.11.2023

RECOVERY 30.11.2023 9818093228 16.11.2023

6 Central 1472/2023 03.11.2023 MITRA COLD VS SAMIR INTERNATIONALLOKESH KUMAR AGGARWAL9811218876 17.10.2022

1462/2023 01.11.2023 NIKHIL GARG 9718353555 30.10.2023

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1525/2023

NAVKAR 
FABTEX PVT 
LTD V/S 
SANJAY 
RAJORA

RPS LEGAL 
SULLUTIO
N

INFO@RPS
LEGALSOL
UTION

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

304 
EXTENSION 
BLOCK THC

CS(COMM)1467/20
23

SHILPHA 
KHANNA 
VS. MOHD 
ISLAM

SH. S B 
PANDEY

SBPANDEY
7@GMAIL.C
OM

304 
EXTENSION 
BLOCK THC

CS(COMM)1505/20
23

SUPRAJIT 
ENGINEERI
NG LIMITED 
VS. VINAY 
KUMAR & 
ANR

SH. 
SANCHAY 
MEHROTR
A

LEXSUNRA
J.COM

304 
EXTENSION 
BLOCK THC

CS 
(COMM)1512/2023

RAKESH 
KUMAR 
GOEL VS. 
DUSIB & 
ANR

SH. 
SATYENDE
R KUMAR 
SINGH

SKSINGH11
6@GMAIL.
COM

304 
EXTENSION 
BLOCK THC

SPECIFIC 
PERFORMANC
E

CS(COMM)1516/20
23

YOGENDER 
KUMAR V/S 
DHARAMPA
L

SH. 
SAMEER 
DEWAN

SAMEERDE
WAN123@R
EDIFFMAIL
.COM

304 
EXTENSION 
BLOCK THC

CS 
(COMM)1535/2023

CANARA 
BANK VS. 
M/S SHREE 
KRISHNA 
ENTERPRIS
ES

MS. 
VANDANA 
BHATIA

BHATIAAN
DCOMPANY
1@GMAIL.C
OM

304 
EXTENSION 
BLOCK THC

CS(COMM)1542/20
23

NATIONAL 
INSTITUTE 
OF VALUE 
EDUCATION 
VS. 
SHAKUNTL
A DEVI 
EDUCATION 
SOCIETY

SH. 
SIDHARTH 
SHANKER 
DEV

SIDDHART
H.DEV@DN
RLEGAL.CO
M

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

304 
EXTENSION 
BLOCK THC

CS(COMM)1467/20
23

SHILPHA 
KHANNA 
VS. MOHD 
ISLAM

SH. S B 
PANDEY

SBPANDEY
7@GMAIL.C
OM

304 
EXTENSION 
BLOCK THC

CS(COMM)1505/20
23

SUPRAJIT 
ENGINEERI
NG LIMITED 
VS. VINAY 
KUMAR & 
ANR

SH. 
SANCHAY 
MEHROTR
A

LEXSUNRA
J.COM

304 
EXTENSION 
BLOCK THC

CS 
(COMM)1512/2023

RAKESH 
KUMAR 
GOEL VS. 
DUSIB & 
ANR

SH. 
SATYENDE
R KUMAR 
SINGH

SKSINGH11
6@GMAIL.
COM

304 
EXTENSION 
BLOCK THC

SPECIFIC 
PERFORMANC
E

CS(COMM)1516/20
23

YOGENDER 
KUMAR V/S 
DHARAMPA
L

SH. 
SAMEER 
DEWAN

SAMEERDE
WAN123@R
EDIFFMAIL
.COM

304 
EXTENSION 
BLOCK THC

CS 
(COMM)1535/2023

CANARA 
BANK VS. 
M/S SHREE 
KRISHNA 
ENTERPRIS
ES

MS. 
VANDANA 
BHATIA

BHATIAAN
DCOMPANY
1@GMAIL.C
OM

304 
EXTENSION 
BLOCK THC

CS(COMM)1542/20
23

NATIONAL 
INSTITUTE 
OF VALUE 
EDUCATION 
VS. 
SHAKUNTL
A DEVI 
EDUCATION 
SOCIETY

SH. 
SIDHARTH 
SHANKER 
DEV

SIDDHART
H.DEV@DN
RLEGAL.CO
M

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT) 

COURT ROOM 
410

SUIT FOR 
RECOVERY

OFFICE@A
CECONSILI
UM.COM

COURT ROOM 
410

SUIT FOR 
RECOVERY

SONA 
COREAL VS 
GREEN 
VALLEY

NIKHILGA
RG1993@G
MAIL.COM
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No.

Date of 
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t Name

Advocate 
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6 Central

1461/2023 01.11.2023 KAPIL SINGHAL9811330059 31.10.2023

EX.551/2023 03.11.2023 VARUN KHERA 9911263236NA NA

EX.552/2023 06.11.2023 DHEERAJ JAGWANI9971446999 21.10.2023

SEC. 9 ARBTN. 1478/2023 04.11.2023 A.K. RAUT 9999132159 03.11.2023

EX.556/2023 06.11.2023 MAHESH KATYANNA NA 21.10.2023

18.11.2023 GAURAV DIXIT 9555654545 09.11.2023

7 Central CS(COMM) 01.11.2023 9213905829

CS(COMM) 02.11.2023 9999010507 12.09.2023

CS(COMM) 02.11.2023 7859984398 12.10.2023

CS(COMM) 03.11.2023 8860844670 31.10.2023

CS(COMM) 04.11.2023 A.K. ROUT 9999132159 03.11.2023

OMP(I)COMM 09.11.2023 9811452022 NA

CS(COMM) 20.11.2023 9999605495

OMP(I)COMM 22.11.2023 9811452022 NA

CS(COMM) 22.11.2023 9971067110 NA 06.11.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT) 

COURT ROOM 
410

SUIT FOR 
RECOVERY

RAJ KUMAR 
VS EVEREST

KAPILSING
HAL@GMA
IL.COM

COURT ROOM 
410

SUIT FOR 
RECOVERY

WELDMART 
INTERNATI
ONAL VS 
CRUXWELD 
INTERNATI
ONAL

COURT ROOM 
410

SUIT FOR 
RECOVERY

ANIL 
BANSAL VS 
JYOTI

DHEERAJJ
AGWANI@
GMAIL.CO
M

COURT ROOM 
410

SBI VS 
RAJIV SOOD

AKROUTAD
VOCATE@G
MAIL.COM

COURT ROOM 
410

SUIT FOR 
RECOVERY

PUNJAB 
DISTRIBUT
ORS VS 
SWARAN 
ENGINERIN
G

COURT ROOM 
410

SUIT FOR 
RECOVERY

Arb.4/2023 MOOL 
CHAND 
PALIWAL VS 
M/S TATA 
CAPITAL

ADVDIXITG
AURAV@G
MAIL.COM

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
1456/2023

ICICI BANK 
LTD. VS 
SHIVANI 
KAPOOR

SATISH 
KUMAR

manish@k1f
india.com

05.07.202
2

COURT ROOM 
302

CS(COMM) 
1469/2023

JMF 
SYNTHETIC
S INDIA 
PVT. LTD. 
VS LOVISH 
SHEOKAND

VIKAS 
NAGWAN 

jurislaw@ou
tlook.com

COURT ROOM 
302

CS(COMM) 
1470/2023

VIVEK 
BANSAL VS 
M/S SHRI 
BALAJI 
CLOTHING

HARDIK 
AGGARWA
L

advocatehar
dikaggarwal
@gmail.com

COURT ROOM 
302

CS(COMM) 
1474/2023

CHARAN 
PAADUKA 
INDUSTRIE
S PVT. LTD. 
VS MONATO 
BRANDS 
PVT. LTD.

PREM 
GARG

premgarg.le
gal@yahoo.c
om

COURT ROOM 
302

CS(COMM) 
1480/2023

STATE 
BANK OF 
INDIA VS 
SOURABH 
ANAND

AKROUTAD
VOCATE@G
MAIL.COM

COURT ROOM 
302

OMP(I) COMM 
718/2023

DCB BANK 
LTD. VS 
SHAUBEER 

ANISH 
BHOLA

Anish_bhola
17@yahoo.c
om

COURT ROOM 
302

CS(COMM) 
1506/2023

M/S SINGLA 
SALES 
CORPORATI
ON VS M/S 
ABSOLUTE 
PROJECTS 
INDIA LTD.

SANCHIT 
GOYAL

advsanchitg
oyal@gmail.
com

04.10.202
3

COURT ROOM 
302

OMP(I) COMM 
725/2023

TATA 
CAPITAL 
FINANCIAL 
SERVICE 
LTD. VS 
SHIV 
KUMAR

ANISH 
BHOLA

Anish_bhola
17@yahoo.c
om

COURT ROOM 
302

CS (COMM) 
1513/2023

TUSKER 
TECHNOMA
TE PVT. 
LTD. VS M/S 
PROMOTIO
NAL CLUB & 
ORS

ABHAY 
SAHAI



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
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Advocate 
Mobile 
Number

Advocate 
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Payment 
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7 Central

CS(COMM) 24.11.2023 9717771646 15.09.2023

OMP(I)COMM 28.11.2023 9873347330 NA

OMP(I)COMM 28.11.2023 9873347330 NA

OMP(I)COMM 28.11.2023 9873347330 NA

8 Central NIL

9 Central CS (COMM.) 01-11-2023 9891510300

CS (COMM.) 01-11-2023 9910995511

CS (COMM.) 02-11-2023 9811161525

CS (COMM.) 03-11-2023 9873098411

CS (COMM.) 06-11-2023 620197025

CS (COMM.) 07-11-2023 9582158748

CS (COMM.) 16-11-2023 S.C JAIN(P),8178399521

CS (COMM.) 18-11-2023 9810180330

CS (COMM.) 18-11-2023 9999919292

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
12521/2023

M.J. 
ASSOCIATES 
VS MAHESH 
WOOD 
PRODUCTS 
PVT. LTD. 

VIKAS 
KUMAR 
AGGARWA
L

vikash174@
yahoo.comm

COURT ROOM 
302

OMP(I)COMM 
748/2023

IDFC FIRST 
BANK LTD. 
VS KAPIL 
SHARMA

MAYANK 
MAHAJAN

mayank_ma
hajan05@ya
hoo.com

COURT ROOM 
302

OMP(I)COMM 
749/2023

IDFC FIRST 
BANK LTD. 
VS DEEPAK 
RAJ 
CHUTANI

MAYANK 
MAHAJAN

mayank_ma
hajan05@ya
hoo.com

COURT ROOM 
302

OMP(I)COMM 
750/2023

IDFC FIRST 
BANK LTD. 
VS AJAY 
KUMAR 
GIRI

MAYANK 
MAHAJAN

mayank_ma
hajan05@ya
hoo.com

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-08

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1459/202
3

RASHIM 
ROHTAGI Vs 
ORANGE 
AND GREEN 
INTERIORS 
PVT LTD 
AND ORS

SIKANDAR 
AZAM 
KHAN(P),

skndrkhan8
2@gmail.co
m

26-10-
2023

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Counter 
Claim/65/2023

SPELL 
ORGANICS 
LTD Vs DEX 
CARGO 
SERVICES 
PVT LTD

VIDIT 
GUPTA(P),

a445defcol
@gmail.com

25-10-
2023

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1468/202
3

BHUPENDE
R SINGH Vs 
MUNICIPAL 
CORPORATI
ON OF 
DELHI

SATENDRA 
KUMAR 
SINGH(P),

sksingh116
@gmail.com

31-10-
2023

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1475/202
3

VARAHAMU
RTI 
FLEXIRUB 
INDUSTRIE
S PVT LTD 
Vs KRIOS 
ENGINEERS 
PRIVATE 
LIMITED

PRATEEK 
KOHLI(P),

PRATEEKA
DV@OUTL
OOK.COM

03-10-
2023

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1484/202
3

SANDISK 
LLC Vs 
ASHOK 
KUMAR 
AND ORS

SHARVAN 
KUMAR 
BANSAL(P),

rishi@unite
dandunited.
com

03-11-
2023

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1489/202
3

BALAJI 
SALES 
CORPORATI
ON Vs ATS 
GRAND 
REALTORS 
PVT LTD

BHASKAR 
TIWARI(P),

vakilguru@g
mail.com

06-11-
2023

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Counter 
Claim/70/2023

MIYUSH 
GARG Vs 
M/S 
HINDUSTAN 
METALS 
CAST 
HOUSE 
THROUGH 
ITS 
PARTNER

aayush.adv1
7@gmail.co
m

16-01-
2023

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1502/202
3

M/s Klj 
Plasticizers 
Limited Vs 
M/s 
Sreedrgvinyls 
Industries

Anirudh 
Gupta(P),

pc1801@gm
ail.com

06-03-
2023

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1501/202
3

Imran Vs 
Farid Khan

ABHISHEK 
TYAGI(P),

advocateabh
ishekthagi@
gmail.com

03-11-
2023
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Petitioner 
Name VS 
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9 Central

CS (COMM.) 18-11-2023 9811890118

10 Central NIL

11 Central CS (COMM) 02-11-2023 9811161525 31.10.2023

07-11-2023 NA(P), - - -

OMP (COMM) 08-11-2023 9810059650 -

CS (COMM) 08-11-2023

22-11-2023 9212092763

22-11-2023 9811452022 -

22-11-2023 9811452022 -

CS (COMM) 23-11-2023 9971720541

CS (COMM) 23-11-2023 9971720541

23-11-2023 9811452022 -

24-11-2023 9873347330 -

24-11-2023 9873347330 -

CS (COMM) 24-11-2023 9971067110 06.11.2023

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1500/202
3

Dhiraj Jain 
Vs Anil 
Kumar Gupta

NITIN  
KAKKAR(P)
,

30-10-
2023

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS (COMM)/1471/2023 AMIT 
VERMA Vs 
MUNICIPAL 
CORPORATI
ON OF 
DELHI

SATYENDR
A KUMAR 
SINGH

sksingh116
@gmail.com

COURT ROOM 
310

EXECUTION 
(COMM)

Execution (Comm)/561/2023 GIMATEX 
INDUSTRIE
S PVT LTD 
Vs M/S 
AGGARWAL 
TEXTILES 
THROUGH 
ABHISHEK 
AGGARWAL

COURT ROOM 
310

OMP (COMM)/172/2023 Ashwani 
Kumar Vs 
Gaurav 
Sachdeva

Dr. Anurag 
Kumar 
Agarwal

info@asvass
ociates.com

COURT ROOM 
310

CS 
(COMM)/1491/202
3

SMT NEHA 
KALRA Vs 
SH VINOD 
ARORA

SANTOSH 
KUMAR

9313780408
9810468040

santoshkum
ar@kingofla
w.in

20.10.202
3

COURT ROOM 
310

Counter Claim/71/2023 Bishan Lal 
Pawar Vs 
Sharad Jain

Sujatha 
Shirolkar

sujata_shiro
lkar@yahoo.
co.in

COURT ROOM 
310

OMP (I)
(COMM)

OMP (I) (COMM)/728/2023 Tata Capital 
Financial 
Services Ltd 
Vs Shiv 
Kumar 3573

ANISH 
BHOLA

Anish_bhola
17@yahoo.c
om

COURT ROOM 
310

OMP (I)
(COMM)

OMP (I) (COMM)/727/2023 Tata Capital 
Financial 
Services Ltd 
Vs Kavya 
Enterprises

ANISH 
BHOLA

Anish_bhola
17@yahoo.c
om

COURT ROOM 
310

CS (COMM)/1517/2023 Knowell 
Pharma 
Solutions Llp 
Vs 
Allypharmaci
a (i) Private 
Limited

Akash 
Jandial

skylegal89@
gmail.com

06.10.202
3

COURT ROOM 
310

CS (COMM)/1518/2023 Knowell 
Pharma 
Solutions Llp 
Vs Pankaj 
Yadav

Akash 
Jandial

skylegal89@
gmail.com

06.10.202
3

COURT ROOM 
310

OMP (I)
(COMM)

OMP (I) (COMM)/736/2023 Dcb Bank Ltd 
Vs Juber 
Isriel

ANISH 
BHOLA

Anish_bhola
17@yahoo.c
om

COURT ROOM 
310

OMP (I)
(COMM)

OMP (I) (COMM)/746/2023 Idfc First 
Bank Vs Amit 
Kumar 2176

MAYANK 
MAHAJAN

mayank_ma
hajan05@ya
hoo.com

COURT ROOM 
310

OMP (I)
(COMM)

OMP (I) (COMM)/745/2023 Idfc First 
Bank Vs 
Mohit 
Bachhas 
4843

MAYANK 
MAHAJAN

mayank_ma
hajan05@ya
hoo.com

COURT ROOM 
310

CS (COMM)/1522/2023 Tusker 
Dyechem 
Private 
Limited Vs 
Promotional 
Club And 
Others

Abhay Sahai bcd1969@g
mail.com
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Date of 
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t Name

Advocate 
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Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

11 Central

CS (COMM) 25-11-2023 9810099445 -

CS (COMM) 25-11-2023 9818336108 18.10.2023

CS (COMM) 29-11-2023 9810133604 28.11.2023

12 Central 401 CS(COMM) 03-11-2023 9313780408 01-11-2023

401 CS(COMM) 16.11.2023 9811141388 - 01-11-2023

401 CS(COMM) 28.11.2023 988976099

401 CS(COMM) 28.11.2023 9990366723 - 07-11-2023

401 CS(COMM) 20-11-2023 9891191156 -

401 CS(COMM) 30-11-2023 9717771646

13 Central 402 OMP(I)(COMM)/722/202309-11-2023 9811452022 ----

402 CS (COMM)/1509/202321-11-2023 9810481016 16-11-2023

402 CS (COMM)/1508/202321-11-2023 9811311360 26-10-2023

402 OMP(I)(COMM)/726/202322-11-2023 9811452022 ----

402 OMP(I)(COMM)/732/202323-11-2023 9811452022 ----

402 OMP(I)(COMM)/731/202323-11-2023 9811452022 ----

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS (COMM)/1529/2023 State Bank Of 
India Vs 
Ravinder 
Murari

Suresh 
Kumar

suresh.shar
ma717@gma
il.com

COURT ROOM 
310

CS (COMM)/1528/2023 Narender 
Kumar Vs 
Jitender 
Kumar

SANJAY 
KUMAR

sanjayk.adv
ocate@gmai
l.com

COURT ROOM 
310

CS (COMM)/1537/2023 Rajendra G 
Mehta Vs 
Parkarire 
Engineering 
Co Pvt Ltd

Mahesh 
Katyayen

tridentlaw@
hotmail.com

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS(COMM)—
1477/2023

SHILPA 
KHANNA 
V/S SUMIT 
CHOPRA

SANTOSH 
KUMAR

sbpandey@y
ahoo.com

CS(COMM)-
1497/2023

FARIZA VS 
MOMINA 
BEGUM & 
ANR

KAMESHW
AR PRATAP 
SINGH

CS(COMM)-
1533/2023

M/S B.R. 
KAPOOR 
AND SONS 
P. LTD Vs 
M/S CRAFT 
INTERNATI
ONAL AND 
ORS

B.S 
RATHORE

iragupta27@
gmail.com

06-11-
2023

CS(COMM)-
1534/2023

CANARA 
BANK V/S 
ASHIMA 
INFRASTRU
CTURE PVT. 
LTD & ORS. 

PRATAP 
CHANDRA 
RANA 

CS(COMM)-
1507/2023

Kalpana 
Gupta V/S 
Rekha Singh

AJAY 
KUMAR

16-10-
2023

CS(COMM)-
1540/2023

 M. J. 
ASSOCIATES 
V/S  RAJ 
KATTHA 
PRODUCTS 
PRIVATE 
LTD.

VIKAS 
KUMAR 
AGGARWA
L

vikash174@
yahoo.com

03-11-
2023

SH. SANJEEV KUMAR 
SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

OMP(I) 
Commercial 

DCB BANK 
LTD. VS. 
SAYMA 

ANISH 
BHOLA

Anishbhola1
7@yahoo.co
m

Civil 
Commercial 

LEVI 
STRAUSS 
VS. SH. 
BALAJI 
FASHION

PRAMOD 
KUMAR 
SINGH

aastha@thel
egist.com

Civil 
Commercial 

ANU 
PRODUCTS 
LTD. VS. 
SWARAH 
SINGH

NAVDEEP 
SINGH

nsingh_190
8@yahoo.co.
in

OMP(I) 
Commercial 

DCB BANK 
LTD. VS. 
D.K. 
ROADLINE
S

ANISH 
BHOLA

Anishbhola1
7@yahoo.co
m

OMP(I) 
Commercial 

DCB BANK 
LTD. VS. 
MOHD. 
FAREED

ANISH 
BHOLA

Anishbhola1
7@yahoo.co
m

OMP(I) 
Commercial 

DCB BANK 
LTD. VS. 
DEEPAK 
KR. GARG

ANISH 
BHOLA

Anishbhola1
7@yahoo.co
m

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php
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13 Central

402 CS (COMM)/1524/202325-11-2023 REKHA VS. HDFC ERGO GIC LTD.AMIT MAIHAN9871897844 22-11-2023

14 West NIL

15 West CS COMM 01.11.2023 9810248506

CS COMM 01.11.20213 9655806710

CS COMM 09.11.2023 9810208488

CS COMM 09.11.2023 9311707848 16.11.2023

CS COMM 16.11.2023 8449723395

CS COMM 16.11.2023 8527506427 07.11.2023

CS COMM 16.11.2023 8527506427 07.11.2023

CS COMM 17.11.2023 8527506427 10.10.2023

CS COMM 23.11.2023 9654224557 18.11.2023

16 West 03-11-2023 8802954230 18/10/23

04-11-2023 8285669607 02/11/23

06-11-2023 9899408618 31/10/23

20-11-2023 03/11/23

SH. SANJEEV KUMAR 
SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

Civil 
Commercial 

savlawassoci
ate@gmail.c
om

SH. DINESH BHATT , DJ 
(COMMERCIAL COURT)-
01

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

209
Extn Block

CS(COMM)/822/
2023

BAJRANG 
IMPEX VS. 
PRAMOD 
BAJAJ

RAJESH 
KUMAR

rajeshsinghl
a1971@gmai
l.com

05.08.202
3

210
Extn Block

CS(COMM)/823/
2023

SWASTIK 
PIPE VS. 
AMAR 
ELECTRIC
AL

BHARAT 
BHUSHAN

bharatbhush
an71@gmail.
com

06.09.202
3

211
Extn Block

CS(COMM)/849/
2023

M/S RICK 
LEASING 
VS. 
GAURAV 
RATEJA

BHANU 
MOHAN

gouriomlaw
office1@gma
il.com

06.10.202
3

212
Extn Block

CS(COMM)/850/
2023

COMPASS 
INDIA 
FOOD VS. 
ACQUALIT
E

DEEP 
KISHORE

newdelhi@f
oxmandal.co
m

213
Extn Block

CS(COMM)/851/
2023

RAJESH 
YADAV VS. 
MAN CARE

GULAB 
YADAV

gulabchand7
1@gmail.co
m

16.09.2023

214
Extn Block

CS(COMM)/852/
2023

KAUSHAL
YA GOYAL 
VS. 
SECRET 
MERMAID

JAGRITI 
JAIN

unsolvedleg
algroup@gm
ail.com

215
Extn Block

CS(COMM)/853/
2023

ALKA JAIN 
VS. 
SECRET 
MERMAID

JAGRITI 
JAIN

unsolvedleg
algroup@gm
ail.com

216
Extn Block

CS(COMM)/853/
2023

ALKA JAIN 
VS. 
SECRET 
MERMAID

JAGRITI 
JAIN

unsolvedleg
algroup@gm
ail.com

217
Extn Block

CS(COMM)/869/
2023

SAKRNI 
VS. 
MAHENDE
R

SUBHASH 
GARG

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

203
Extn Block

CS 
(COMM)/831/2023

SH LALIT 
KUMAR 
AGGARWAL 
Vs IRIS 
INDIA 
HOUSEHOL
D 
SOLUTIONS 
PRIVATE 
LTD AND 
ORS

BHOOPEN
DRA 
KUMAR(P),

NOT 
MENTIONE
D

204
Extn Block

CS 
(COMM)/835/2023

KAMAL Vs 
M/S G H 
AUTO 
DEALS AND 
ORS

ARVIND 
KUMAR(P),

ARVIND_A
RA57@RED
IFMAIL.CO
M

205
Extn Block

CS 
(COMM)/843/2023

STATE 
BANK OF 
INDIA Vs 
JASVIN 
KAUR

SHALINI 
UPADHYAY
(P),

SHALINIAD
VOCATE@G
MAIL.COM

206
Extn Block

CS 
(COMM)/861/2023

M/s Zeta 
Buildtech Pvt 
Ltd Vs M/s 
Adharv 
Enterprises

rajeev 
kumar 
tewari(P),

9312276651/98
11231910

R.TIWARI8
8@GMAIL.
COM
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16 West

23-11-2023 05/11/23

23-11-2023 7838390214

17 West CS (COMM) 07-11-2023 SK TIWARI 9643089237

CS (COMM) 17-11-2023 8010270087 09-11-1023

18-11-2023 9650810426 nil

18-11-2023 9650810426 nil

CS (COMM) 18-11-2023 8527506427

CS (COMM) 21-11-2023 9810075779

CS (COMM) 21-11-2023 9212965728

CS (COMM) 22-11-2023 9654224557

CS (COMM) 24-11-2023 9873706792 10-11-2023

CS (COMM) 25-11-2023 9811021471 10-11-2023

CS (COMM) 29-11-2023 9873921590 21-11-2023

18-11-2023 9650810426 nil

20-11-2023 9650810426 nil

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

207
Extn Block

CS 
(COMM)/868/2023

M/s Zeta 
Buildtech Pvt 
Ltd Vs M/s 
Ace Finance 
Corporation

rajeev 
kumar 
tewari(P),

9312276651/98
11231910

R.TIWARI8
8@GMAIL.
COM

208
Extn Block

CS 
(COMM)/867/2023

Tv Today 
Network 
Limited Vs 
Enormous 
Sports

Shahrukh 
Ejaz(P),

SHARUKHE
JAZ@HOT
MAIL.COM

01/11/202
3 
& 
04/02/20
20

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

202
Extn Block

CS 
(COMM)/846/2023

M/S DEV 
TRADER Vs 
M/S 
VIDYAARTH
I SETHI 
SCHOOL 
WEAR

advocatesus
hil241@gma
il.com

09-11-
2023

203
Extn Block

CS 
(COMM)/854/2023

NARINDER 
PAL ARORA 
VS OLIVE 
SHISHA 
PRIVATE 
LIMITED

SIDDHART
H JAIN

admin@jsla
w.in

204
Extn Block

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/418/2023

HDFC BANK 
LIMITED Vs 
HOSHIYAR 
SINGH

MANISH 
VERMA

msvermacha
mbers@gma
il.com

205
Extn Block

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/420/202
3

HDFC BANK 
LIMITED Vs 
GAJENDRA 
SHARMA

MANISH 
VERMA

msvermacha
mbers@gma
il.com

206
Extn Block

CS 
(COMM)/859/2023

ARTI 
KOCHAR Vs 
SECRET 
MERMAID 
BAR AND 
LOUNGE 
PVT LTD

JAGRITI 
JAIN

unlegalgrou
p@gmail.co
m

13-07-
2023

207
Extn Block

CS 
(COMM)/862/2023

CHETAN 
ASIWAL Vs 
SONAM 
WASAN

SANJEEV 
GUPTA

sanjeevgupt
a91@gmail.c
om

09-11-
2023

208
Extn Block

CS 
(COMM)/863/2023

NISHA 
ANAND Vs 
AMIT PAL 
SINGH 
KOCHHAR

MAHENDE
R SINGH

hs2275027
@gmail.com

26-10-
2023

209
Extn Block

CS 
(COMM)/864/2023

M/S 
TAURUS 
PACKAGING 
PVT LTD Vs 
M/S 
CREAMY 
FOODS LTD

GAGAN 
KUMAR

advsunilsing
hp@gmail.c
om

09-11-
2023

210
Extn Block

CS 
(COMM)/870/2023

CANARA 
BANK Vs 
VIJAY 
KUMAR 
AND ORS

RITU 
MISHRA

ritumishra.a
dvocate©g
mail.com 

211
Extn Block

CS 
(COMM)/873/2023

ACTION 
FOOTWEAR
S PRIVATE 
LIMITED VS 
HARMINDE
R PAL

ASHOK K 
VADHERA

ashokkumar
vadherra,gm
nil.com

212
Extn Block

CS 
(COMM)/875/2023

M/S CITY 
PROMOTER 
AND 
BUILDWELL 
PVT LTD VS 
M/S 
SAXENA 
MARINE 
TECH 
PRIVATE 
LIMITED

RAJEEV 
KUMAR 
JHA

rajeevjha20
04@yahoo.c
o.in

213
Extn Block

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/419/2023

HDFC BANK 
LIMITED Vs 
SAURABH 
SINGH 
CHAUHAN

MANISH 
VERMA

msvermacha
mbers@gma
il.com

214
Extn Block

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/422/202
3

HDFC BANK 
LIMITED Vs 
GAURAV 
BHATI

MANISH 
VERMA

msvermacha
mbers@gma
il.com
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17 West

20-11-2023 9650810426 nil

20-11-2023 9650810426 nil

29-11-2023 9811133644 nil

29-11-2023 9811133644 nil

29-11-2023 9811133644 nil

30-11-2023 9811133644 nil

30-11-2023 9811133644 nil

18 West 401/2023 04-11-2023 9811133644

838/2023 04-11-2023 9810425246

839/2023 04-11-2023 9810019614

840/2023 04-11-2023 9711142200

841/2023 04-11-2023 8860006509

405/2023 06-11-2023 9650810426

406/2023 06-11-2023 9650810426

842/2023 06-11-2023 7428650450

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

215
Extn Block

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/423/202
3

HDFC BANK 
LIMITED Vs 
DUSHYANT 
KUMAR

MANISH 
VERMA

msvermacha
mbers@gma
il.com

216
Extn Block

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/424/202
3

HDFC BANK 
LIMITED Vs 
NARDEV 
INDER RAJ

MANISH 
VERMA

msvermacha
mbers@gma
il.com

217
Extn Block

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/435/2023

SHRIRAM 
FINANCE 
LTD VS 
SURESH 
KUMAR

MANOJ 
KUMAR

manojk.adv
@gmail.com

218
Extn Block

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/436/202
3

SHRIRAM 
FINANCE 
LTD Vs 
SANGEETA 
SHARMA

MANOJ 
KUMAR

manojk.adv
@gmail.com

219
Extn Block

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/437/2023

SHRIRAM 
FINANCE 
LTD Vs 
SARVINDER 
SINGH

MANOJ 
KUMAR

manojk.adv
@gmail.com

220
Extn Block

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/446/202
3

SHRIRAM 
FINANCE 
LTD Vs 
MANMEET 
SINGH

MANOJ 
KUMAR

manojk.adv
@gmail.com

221
Extn Block

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/448/202
3

SHRIRAM 
FINANCE 
LTD Vs 
RAJESH

MANOJ 
KUMAR

manojk.adv
@gmail.com

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

210
Extn Block

OMP (I) 
(COMM.)/401/
2023

SHRIRAM 
FINANCE 
LIMITED Vs 
SH PRINCE

Manoj 
Kumar

manojk.adv
@gmail.com

03-11-
2023

211
Extn Block

CS 
(COMM)/838/2
023

M/S SHANTI 
ELECTRIC 
WORKS Vs 
M/S 
WIRETEC 
SYSTEMS

Varun 
Sharma

adv.nikhilm
ehta@gmail.
com

03-11-
2023

212
Extn Block

CS 
(COMM)/839/2
023

STATE 
BANK OF 
INDIA Vs 
MRS 
SANTOSH

Ashok 
Kumar Bahl

bahl.associat
es1995@gm
ail.com

03-11-
2023

213
Extn Block

CS 
(COMM)/840/2
023

Canara Bank 
Vs AAKASH 
SHARMA 
PROP M/S 
CLASSIC 
TRADERS

Sanjeev 
Chopra

chopra6791
@gmail.com

03-11-
2023

214
Extn Block

CS 
(COMM)/841/2
023

NISHA Vs 
M/S NAWAB 
E PALACE 
AND ANR

Pawan 
Mehta

Pawanmeht
a@gmail.co
m

03-11-
2023

215
Extn Block

OMP (I) 
(COMM.)/405/
2023

HDFC Bank 
Ltd V. Ravi 
Kumar

Manish 
Shankar 
Verma

msvermacha
mbers@gma
il.com

04-11-
2023

216
Extn Block

OMP (I) 
(COMM.)/406/
2023

HDFC Bank 
Ltd V. Amit 
Kumar

Manish 
Shankar 
Verma

msvermacha
mbers@gma
il.com

04-11-
2023

217
Extn Block

CS 
(COMM)/842/2
023

Mohan 
Meakin Ltd. 
V. Ravinder 
Kumar

Bishan Pal support@sp
nlegal.com

04-11-
2023
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18 West

857/2023 18-11-2023 9811027928 07-11-2023

858/2023 18-11-2023 9811270502 13-11-2023

871/2023 24-11-2023 9873706792 10-11-2023

874/2023 29-11-2023 8285672608 23-11-2023

19 West 01-11-2023 9999442895 30/10/23

01-11-2023 9871897844 30/10/23

02-11-2023 9910574027 13/06/23

02-11-2023 9996046592 01/11/23

03-11-2023 9968237035 01/11/23

04-11-2023 9810554030 03/11/23

04-11-2023 9999918302 02/11/23

06-11-2023 9650810426

06-11-2023 9650810426

06-11-2023 9650810426

07-11-2023 15/10/23

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

218
Extn Block

CS 
(COMM)/857/2
023

Shalini 
Sharma V. 
Gagan Gogia

Poonam PoonamRd
@gmail.com

219
Extn Block

CS 
(COMM)/858/2
023

LSL Tools P. 
Ltd V. Anita 
Distributor 
Pvt. Ltd

Kamal Garg kamalgargad
v@gmail.co
m

220
Extn Block

CS 
(COMM)/871/2
023

Canara Bank 
Vs AAKASH 
SHARMA 
PROP M/S 
CLASSIC 
TRADERS

Ritu Mishra ritumishra.a
dvocate@gm
ail.com

221
Extn Block

CS 
(COMM)/874/2
023

Saraogi 
Super Sales 
Pvt Ltd Vs 
Shree 
Hanuman 
Cloth Stores

Varun Bedi advocatevar
unbedi@gm
ail.com 

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

403
Extn Block

CS 
(COMM)/828/2
023

CS 
(COMM)/828/2023

M/S 
SWASTIK 
PIPE LTD Vs 
M/S AVON 
STAMPING 
PVT LTD

BHARAT 
BHUSHAN

BHUSHAN
DV@GMAIL
.COM

404
Extn Block

CS 
(COMM)/829/2
023

CS 
(COMM)/829/2023

DEVENDER 
KUMAR 
GARG Vs 
IFFCO Tokio 
General 
Insurance 
Co. Ltd.

AMIT 
MAIHAN

405
Extn Block

OMP (I) 
(COMM.)/397/
2023

OMP (I) 
(COMM.)/397/2023

SHRIRAM 
FINANCE 
LTD Vs 
PRABHU 
DAYAL AND 
ANR.

SUNNY 
ARORA

ALBUSLAW
FIRMS@G
MAIL.COM

406
Extn Block

CS 
(COMM)/830/2
023

CS 
(COMM)/830/2023

SH. 
MAHADEV 
Vs SH 
PAPPU 
CHAURASIY
A

KRISHAN 
KANHAIYA

ADVKKGOE
L@GMAIL.
COM

407
Extn Block

CS 
(COMM)/834/2
023

CS 
(COMM)/834/2023

M/S 
EURIZONE 
EDUCATION 
PVT LTD Vs 
DR. VEENA 
KACHHWA
H

JITENDER 
KUMAR

JITENDER
KUMARGH
AHLYAN@
GMAIL.CO
M

408
Extn Block

CS 
(COMM)/836/2
023

CS 
(COMM)/836/2023

M/S 
BHARAT 
RAM RAJ 
KUMAR 
AND CO. 
AND ORS Vs 
M/S 
KNITCRAFT 
APPARELS 
INT. P LTD.

SANJAY 
GOEL

SANJAYGO
EL.COM@G
MAIL.COM

409
Extn Block

CS 
(COMM)/837/2
023

CS 
(COMM)/837/2023

M/S GSV 
PRODUCTS 
Vs M/S 
RAJENDRA 
GEARS

SAMEER 
SIDHAR

410
Extn Block

OMP (I) 
(COMM.)/408/
2023

OMP (I) 
(COMM.)/408/202
3

HDFC BANK 
LTD Vs 
VIKRAM 
JILE SINGH

MANISH 
SHANKAR 
VERMA

MSVERMA
CHAMBERS
@GMAIL.C
OM

411
Extn Block

OMP (I) 
(COMM.)/410/
2023

OMP (I) 
(COMM.)/410/2023

HDFC BANK 
LTD Vs 
KALE 
CHARANE

MANISH 
SHANKAR 
VERMA

MSVERMA
CHAMBERS
@GMAIL.C
OM

412
Extn Block

OMP (I) 
(COMM.)/411/2
023

OMP (I) 
(COMM.)/411/2023

HDFC BANK 
LTD Vs 
SAABIR 
ASRU

MANISH 
SHANKAR 
VERMA

MSVERMA
CHAMBERS
@GMAIL.C
OM

413
Extn Block

CS 
(COMM)/845/2
023

CS 
(COMM)/845/2023

P.A.R.K 
NONWOVEN 
PVT. LTD Vs 
MAG 
FILTERS 
AND 
EQUIPMEN
T PRIVATE 
LIMITED

MATHEW 
FRANCIS



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

19 West

07-11-2023 05/11/23

09-11-2023 9911083232 02/11/23

17-11-2023 9811375940 09/11/23

18-11-2023 9650810426 25/07/23

20-11-2023 9650810426 10/10/23

Misc DJ/748/2023 20-11-2023 9454031847

20-11-2023 9312292558 16/11/23

22-11-2023 9873811345 09/11/23

25-11-2023 SS JAIN 9891043078 17/02/23

25-11-2023 9999918302 18/11/23

29-11-2023 9811133644 24/11/23

29-11-2023 9811133644 24/11/23

30-11-2023

20 1 CS(COMM) 602/2023 01.11.2023 9910955904

1 CS(COMM) 663/2023 04.11.2023 9820930220 12.10.2023

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

414
Extn Block

CS 
(COMM)/847/2
023

CS 
(COMM)/847/2023

MOHAN 
MEAKIN 
LIMITED Vs 
BROOK 
MAGAZINES 
PVT LTD 
AND ORS

BISHAN 
LAL

415
Extn Block

CS 
(COMM)/848/2
023

CS 
(COMM)/848/2023

Panariagroup 
India 
Industrie 
Ceramiche 
Pvt Ltd Vs 
Mkr Projects

SIDHANT 
ANTIL

ANTILLAW
OFFICE@G
MAILCOM

416
Extn Block

CS 
(COMM)/856/2
023

CS 
(COMM)/856/2023

STATE 
BANK OF 
INDIA Vs 
Ashish 
Tejashvi

SUBODH 
SINGH

ADVSUBOD
HKUMARSI
NGH@GMA
IL.COM

417
Extn Block

OMP (I) 
(COMM.)/421/2
023

OMP (I) 
(COMM.)/421/2023

HDFC Bank 
Vs Ram 
Kumar Gaur

MANISH 
SHANKAR 
VERMA

MSVERMA
CHAMBERS
@GMAIL.C
OM

418
Extn Block

OMP (I) 
(COMM.)/428/
2023

OMP (I) 
(COMM.)/428/202
3

HDFC Bank 
Vs Deepak 
Kumar

MANISH 
SHANKAR 
VERMA

MSVERMA
CHAMBERS
@GMAIL.C
OM

419
Extn Block

Misc 
DJ/748/2023

SAHIL 
GUPTA Vs 
M/S NEERA 
CHEMICAL 
AND 
FERTILIZER
S PVT LTD

BARKAHA 
CHHABRA

BARKHACH
HABRA8@
GMAIL.CO
M

420
Extn Block

CS 
(COMM)/860/2
023

CS 
(COMM)/860/2023

Union Bank 
of India Vs 
Sushil Singh 
Chaudhary

DEEPA 
GUPTA

ADVOCATE.
DEEPA.GUP
TA@GMAIL
.COM

421
Extn Block

CS 
(COMM)/866/2
023

CS 
(COMM)/866/2023

Jagdish Lal 
Malik Vs 
Mahesh 
Kumar Gupta

RAJNEESH 
CHOPRA

INFO@CAN
DCASSOCIA
TES.NET

422
Extn Block

OMP (E) 
(COMM.)/3/20
23

OMP (E) 
(COMM.)/3/2023

Gajinder Pal 
Singh Rana 
Deceased Vs 
Veenu 
Nangia 
Through LRs

SSJ4949@G
MAIL.COM

423
Extn Block

CS 
(COMM)/872/2
023

CS 
(COMM)/872/2023

Garg 
Roadlines Vs 
NKG 
Infrastructur
e Ltd

SAMEER 
SIDHAR

424
Extn Block

OMP (I) 
(COMM.)/441/
2023

OMP (I) 
(COMM.)/441/2023

SHRIRAM 
FINANCE 
LIMITED Vs 
Satyendra

MANOJ 
KUMAR

425
Extn Block

OMP (I) 
(COMM.)/442/
2023

OMP (I) 
(COMM.)/442/202
3

SHRIRAM 
FINANCE 
LIMITED Vs 
Pankaj 
Thukral

MANOJ 
KUMAR

426
Extn Block

OMP (I) 
(COMM.)/447/
2023

OMP (I) 
(COMM.)/447/2023

Shriram 
Finance Ltd 
Vs Gurvinder 
Kaur

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

M/S 
CHAMBAL 
FERTILISER
S AND 
CHEMICALS 
LTD. VS. 
M/S RAJ 
AJESHWAR 
ENTERPRIS
ES AN

SH. ANKIT 
ANAND 
RAJ SHAH

aashah83@y
ahoo.com

11.04.2022
, 
03.01.202
2

M/S 
GREAKES 
SHIPPING 
VS. 
CONTRANS 
SOLUTION

AYUSH 
KAPOOR

NOT 
AVAILABLE



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

20

1 CS(COMM) 614/2023 06.11.2023 R.N. SINGH 26.10.2023

1 CS(COMM) 615/2023 06.11.2023 9818365119 03.11.2023

1 CS(COMM) 616/2023 06.11.2023 9810274088 31.10.2023

1 CS(COMM) 617/2023 06.11.2023 9810274088 31.10.2023

1 CS(COMM) 618/2013 06.11.2023 9810131533 01.11.2023

1 CS(COMM) 624/2023 07.11.2023 9818687290 03.11.2023

1 CS(COMM) 625/2023 07.11.2023 S K TYAGI 03.11.2023

1 CS(COMM) 626/2023 07.11.2023 9810274088 31.10.2023

1 CS(COMM) 637/2023 09.11.2023 S K TYAGI 9811059037 04.11.2023

1 CS(COMM) 638/2023 09.11.2023 S K TYAGI 9811059032 04.11.2023

1 CS(COMM) 639/2023 09.11.2023 9311824970 04.11.2023

1 CS(COMM) 640/2023 17.11.2023 9810134793 10.11.2023

1 CS(COMM) 645/2023 18.11.2023 9811867703 10.10.2023

1 CS(COMM) 646/2023 20.11.2023

1 CS(COMM) 650/2023 23.11.2023 9917079999 18.11.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

STATE 
BANK OF 
INDIA VS. 
ANKUR 
AGGARWAL 
AND ANR.

8076466594, 
9868523230

advrnarayan
@gmail.com

STATE 
BANK OF 
INDIA VS. 
LEELA 
RAWAT

VARUN R 
CHANDIOK

chambersofv
arunchandio
k@gmail.co
m

CALPRO 
SPECIALITI
ES  PVT. 
LTD. VS. 
RAHUL 
KEWAT

DIWAN 
SINGH 
CHAUHAN

diwakali199
0@gmail.co
m

CALPRO 
SPECIALITI
ES PVT. 
LTD. VS. 
YASHAARA 
ENTERPRIS
ES PVT. 
LTD.

DIWAN 
SINGH 
CHAUHAN

diwakali199
0@gmail.co
m

TCI 
EXPRESS 
LIMITED VS. 
FDNDA 
AUDIO 
INDIA PVT. 
LTD.

VIKAS 
KUMAR

suman@su
mankhaitan
co.in

M S 
MEDICALS 
PVT. LTD. 
VS. NESTIVA 
HEALTHCA
REE PVT. 
LTD. AND 
ANR.

PRAKHAR 
SHARMA

NOT 
AVAILABLE

STATE 
BANK OF 
INDIA VS. 
KHURSID 
KHAN

9811059032, 
9643242952

shivktyagi1
@gmail.com

CALPRO 
SPECIALITI
ES PVT. 
LTD. VS. 
M/S VA 
ASSOCIATES 
PVT. LTD. 
AND ORS.

DIWAN 
SINGH 
CHAUHAN

diwakali199
0@gmail.co
m

STATE 
BANK OF 
INDIA VS. 
DUREGESH 
TIWARI

shivktyagi1
@gmail.com

STATE 
BANK OF 
INDIA VS. 
POOJA 
SACHDEVA

shivktyagi1
@gmail.com

PUNJAB 
NATIONAL 
BANK VS. 
SALMAN

INDRA 
NARAYAN

associatenar
ayan29@gm
ail.com

HERO 
INVESTCOR
P PVT. LTD. 
VS. SUBRAT 
KUMAR 
PATWARI

ANIL 
KUMAR 
SAHU

ALLIPCARE
@GMAIL.C
OM

IDBI BANK 
LTD. VS. 
KAIZN 
PAHWAA 
TECHNOCR
ATES

VIVEK 
KUMAR

kumarviveka
dv@gmail.c
om

KM/S 
BLOOMSBU
RY 
PBLISHING 
INDIA 
PRIVATE 
LTD. VS. 
M/S ARORA 
BOOK 
AGENCY

MOHD.FAH
AD

9711049871, 
9891790410

adv.m.fahad
72@gmail.c
om

24.01.202
0

OPPLE 
LIGHTING 
INDIA 
PRIVATE 
LIMITED VS. 
METRO 
INTERIORS

RHEA 
LUTHRA

rhealuthra9
3@gmail.co
m



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

20

1 CS(COMM) 653/2023 24.11.2023 9811085046 04.11.2023

1 CS(COMM) 654/2023 24.11.2023 9811085046 04.11.2023

1 CS(COMM) 658/2023 28.11.2023 SUNIL NA 9540018331 11.10.2023

1 CS(COMM) 660/2023 30.11.2023 9810463278 20.11.2023

21 25 OMP (COMM.) 150/2023 01-11-2023 8368148214 31.10.2023

OMP (COMM.) 601/2023 01-11-2023 7838390214 31.10.2023

OMP (COMM.) 158/2023 03-11-2023 9810006115 02.11.2023

OMP (COMM.) 156/2023 03-11-2023 9810959432 02.11.2023

CS (COMM.) 607/2023 03-11-2023 9871803433 02.11.2023

CS (COMM.) 608/2023 03-11-2023 9350357814 02.11.2023

CS (COMM.) 609/2023 04-11-2023 9971357074 03.11.2023

CS (COMM.) 622/2023 07-11-2023 8979270703 06.11.2023

CS (COMM.) 623/2023 07-11-2023 9811059032 06.11.2023

CS (COMM.) 632/2023 08-11-2023 9899989917 07.11.2023

CS (COMM.) 631/2023 08-11-2023 9213187809 07.11.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

STATE 
BANK OF 
INDIA VS. 
NARESH 
KUMAR

AKHIL 
GUPTA

GUPTA26A
@GMAIL.C
OM

STATE 
BANK OF 
INDIA VS. 
SHRI 
GULSHAN 
CHADHA

AKHIL 
GUPTA

GUPTA26A
@YAHOO.C
O.IN

ASG STEEL 
TEC PVT. 
LTD. VS. 
ADITYA 
INFRA 
SOLUTIONS

NOT 
AVAILABLE

PAHARPUR 
COOLING 
TOWERS 
LTD. VS. 
MAGO 
THERMAL 
PVT. LTD.

ATANU 
SAIKIA

lawyer.saiki
a@gmail.co
m

SH. SANJEEV 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

NEW 
DELHI

DEVYANI 
INTERNATI
ONAL LTD 
Vs AMRIT 
CHOPRA

SATISH 
RAI(P),

contact@sra
dvocates.in

TV TODAY 
NETWORK 
LTD Vs 
SIGNET 
MEDIA 
SERVICE 
PVT LTD

SHAHRUK
H EJAZ(P),

shahrukheja
z@hotmail.c
om

ASHOKA 
ENTERPRIS
ES Vs 
UNION OF 
INDIA

ASHISH 
KHORANA(
P),

khoranassoc
iates@gmail
.com

M/S ASHA 
ENTERPRIS
ES PVT LTD 
Vs DELHI
 METRO 
RAIL 
CORPORATI
ON LTD

SANJAY 
BANSAL(P),

mail2sanjay
bansal@yah
oo.com

M/S HARI 
BHOOMI 
COMMUNIC
ATIONS
PVT LTD Vs 
VIJAY KANT 
PANDEY

VIKRANT 
VASHISHT(
P),

vikrantvashi
sht@gmail.c
om

MIKE 
HOSPITALIT
Y LLP Vs 
AMIT 
HARISH 
AND ANR

C M 
VERMA(P),

chetanverm
ag226@gma
il.com

DEUTSCHE 
BANK AG Vs 
NAND 
KISHORE 
GUPTA

GAURAV 
KHANNA(P
),

litigation@s
urico.in

VIKRAM 
BANSAL  
AND ORS Vs 
KALPANA 
SINGH

CHETAN 
ANAND(P),

akashsrivast
ava753@gm
ail.com

STATE 
BANK OF 
INDIA Vs 
AVED 
HUSSAIN

S K 
TYAGI(P),

shivktyagi1
@gmail.com

M/S S AND S 
FREIGHT 
SYSTEMS Vs 
M/S BB 
BREWMAST
ERS 
VENTRURES
(P) LTD

ANDALI 
LABH(P),

tamtaadvoca
tes@outlook
.com

HINDUSTAN 
MEDIA 
VENTURES 
LTD Vs M/S 
SHALINI 
PUBLICITY 
AND 
CREATIVE 
PVT LTD

AMIT 
BAJAJ(P),

bajaj.bajaj22
7@gmail.co
m



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

21 25

CS (COMM.) 630/2023 08-11-2023 9213187809 07.11.2023

CS (COMM.) 629/2023 08-11-2023 9899989917 21.10.2023

CS (COMM.) 636/2023 09-11-2023 9602338663 07.11.2023

CS (COMM.) 649/2023 23-11-2023 9910577700 17.11.2023

CS (COMM.) 659/2023 28-11-2023 9999697699 25.11.2023

22 24 01-11-2023 9899825683

24 01-11-2023 8368148214

24 02-11-2023 9654545855

24 02-11-2023 8826523167

24 03-11-2023 9013482339 01-11-2023

24 04-11-2023 9213375637

24 04-11-2023 9266360680

24 04-11-2023 9266360680

24 04-11-2023 9911238823

24 04-11-2023 9312414473 01-11-2023

SH. SANJEEV 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

NEW 
DELHI

HINDUSTAN 
MEDIA 
VENTURES 
LTD Vs M/S 
SIGNET
MEDIA 
SERVICES 
PVT LTD

AMIT 
BAJAJ(P),

bajaj.bajaj22
7@gmail.co
m

M/S 
VANTAGE 
INTEGRATE
D SECURITY 
SOLUTIONS 
(P) LTD Vs 
ANIL YADAV

DHRUV 
TAMTA(P),

tamtaadvoca
tes@outlook
.com

ZEPHYR 
TOYMAKER
S PVT LTD 
Vs 
KIPA INDIA 
PVT LTD

ACHAL 
SHEKHAR(
P),

achal.shekha
r@ediplis.co
m

Canara Bank 
Vs Amit 
Kumar 
Srivastava

KRISHAN 
KUMAR(P),

krishankum
arandassoci
ates@gmail.
com

HARDEEP 
CHABRA Vs 
NARESH 
MURARA

SUMIT 
BALUJA(P),

sumitbaluja.
19@gmai.co
m

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

NEW 
DELHI

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/151/2023

CENTRE 
FOR 
FUNDRAISI
NG 
SOLUTIONS 
PVT LTD Vs 
CHURCHs 
AUXILIARY 
FOR SOCIAL 
ACTION

DUSHYANT 
SHARMA(P)
,

ncrlawchabe
rs@gmail.co
m

30-10-
2023

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/152/2023

DEVYANI 
INTERNATI
ONAL LTD 
Vs DEEPAK 
KUMAR 
AND ANR

SATISH 
RAI(P),

contact@sra
dvocate.in

30-10-
2023

Suit for 
Recovery

CS 
(COMM)/606/2023

CARGOMAS
TERS 
LOGISTICS 
PVT LTD Vs 
JUGAL 
KISHORE 
SONI

SHIVAM 
SHARMA(P)
,

advocate.shi
vamsharma
@gmail.com

05-10-
2023

Suit for 
Recovery

CS 
(COMM)/605/2023

SANJAY 
MARWAH 
Vs SUNIL 
GUPTA

SHRIKANT 
LAKHERA(
P),

sladvocate0
0@gmail.co
m

08-10-
2023

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/160/2023

ASHA 
ENTERPRIS
ES PVT LTD 
Vs DELHI 
METRO 
RAIL 
CORPORATI
ON LTD

SANJAY 
BANSAL(P),

BANSAL.SA
NJAY63@Y
AHOO.IN

Suit for 
Recovery

CS 
(COMM)/612/2023

DEUTSCHE 
BANK AG Vs 
POONAM 
KUSHWAHA

GAURAV 
KHANNA(P
),

advgauravkh
anna21@gm
ail.com

27-10-
2023

Suit for 
Recovery

CS 
(COMM)/611/2023

DAGA 
TRADING 
COMAPNY 
PRIVATE 
LIMITED Vs 
M/S BEST 
BUILDWELL 
PVT LTD

SANJAY 
KUMAR 
MISHRA(P),

sanjaykumar
mishra40@g
mail.com

18-10-
2023

Suit for 
Recovery

CS 
(COMM)/610/2023

M/S 
NORTHERN 
STEEL AND 
GENERAL 
MILLS PVT 
LTD Vs M/S 
BEST 
BUILDWELL

SANJAY KR 
MISHRA(P),

sanjaykumar
mishra40@g
mail.com

07-08-
2023

Suit for 
Recovery

CS 
(COMM)/613/2023

DEUTSCHE 
BANK AG Vs 
CHANDER 
SHEKHAR

CHANDER 
SHEKHAR(
P),

cs_c1@yaho
o.com

27-10-
2023

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/161/2023

ANIL 
KUMAR 
SHARMA Vs 
SMT 
SUSHILA 
SHARMA

SURINDER 
JAIN(P),

surinderjain
666@gmail.
com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

22

24 06-11-2023 9810640303

24 06-11-2023 9811159082

24 06-11-2023 9911421570

24 07-11-2023 9654315397 01-11-2023

24 07-11-2023 9810274088

24 07-11-2023 8750905558

24 08-11-2023 9811126091

24 08-11-2023 9810274088

24 08-11-2023 9873047772

24 10-11-2023 9013482339

24 17-11-2023 9810134793 10-11-2023

24 18-11-2023 9810134793 10-11-2023

24 18-11-2023 9810134793 10-11-2023

24 18-11-2023 9810003204

24 20-11-2023 9868455501

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

NEW 
DELHI

Suit for 
Recovery

CS 
(COMM)/621/2023

HT MEDIA 
LTD Vs 
GOLDSIKKA 
LTD

MADHUR 
DHINGRA(
P),

Madhur@a
msassociate
s.co.in

02-11-
2023

Suit for 
Recovery

CS 
(COMM)/619/2023

S A 
EQUIPMEN
TS (P) LTD 
Vs M/S 
RYSN INFRA 
LLP

KISHORE 
M 
GAJARIA(P)
,

kishoremgaj
aria@hotma
il.com

06-10-
2023

Suit for 
Recovery

CS 
(COMM)/620/2023

STATE 
BANK OF 
INDIA Vs 
BIRENDER 
SINGH

R N 
SINGH(P),

arvindsingh
56275@gma
il.com

26-10-
2023

Suit for 
Recovery

Counter 
Claim/42/2023

M/S 
PRIMATEL 
FIBCOM 
LTD Vs M/S 
HIRATEK 
INTERNATI
ONAL

ANUJ 
KUMAR(P),

anuj.adv@g
mail.com

Suit for 
Recovery

CS 
(COMM)/627/2023

CALPRO 
SPECIALITI
ES PVT LTD 
Vs M/S 
BLACK 
DIAMOND 
CORPORATI
ON AND 
ORS

DIWAN 
SINGH 
CHAUHAN(
P),

diwakali199
0@gmail.co
m

31-10-
2023

Suit for 
Trademarks

CS 
(COMM)/628/2023

RADIOHEA
D BRANDS 
PVT LTD Vs 
LAZYCOCKT
AILS 
BEVERAGES 
PVT LTD

MD SAZID 
RAYEEN(P),

sazid@aswat
hlegal.com

31-10-
2023

Suit for 
Recovery

CS 
(COMM)/635/2023

IMCM PVT 
LTD Vs NKG 
INFRASTRR
UCTURE 
LTD

ANKUR 
SINGHAL(P
),

ankursingha
ladvocate@g
mail.com

27-10-
2023

Suit for 
Recovery

CS 
(COMM)/633/2023

CALPRO 
SPECIALITI
ES PVT LTD 
Vs 
SHUBHAM 
VINIYOG 
AND ORS

DIWAN 
SINGH 
CHAUHAN(
P),

diwakali199
0@gmail.co
m

31-10-
2023

Suit for 
Recovery

CS 
(COMM)/634/2023

ASIAN 
HOTELS 
NORTH 
LIMITED Vs 
VINOD 
KUMAR 
KHANNA

SIDHANT 
KUMAR(P),

sidhant@sid
hantkumar.
net

03-11-
2023

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/162/2023

M/S ASHA 
ENTERPRIS
ES PVT LTD 
Vs DELHI 
METRO 
RAIL 
CORPORATI
ON LIMITED

SANJAY 
BANSAL(P),

BANSAL.SA
NJAY63@Y
AHOO.IN

03-11-
2023

Suit for 
Trademarks

CS 
(COMM)/641/2023

M/S HERO 
INVESTCOR
P PVT LTD 
Vs 
PARVINDER 
SINGH

ANIL 
KUMAR 
SAHU(P),

allipcare@g
mail.com

Suit for 
Trademarks

CS 
(COMM)/643/2023

HERO 
INVESTCOR
P PVT LTD 
Vs Ashok 
Kumar (john 
Doe)

ANIL 
KUMAR 
SAHU(P),

allipcare@g
mail.com

Suit for 
Trademarks

CS 
(COMM)/644/2023

Hero 
Investcorp 
Pvt Ltd Vs 
Ashok Kumar 
(john Doe)

ANIL 
KUMAR 
SAHU(P),

allipcare@g
mail.com

Suit for 
Recovery

CS 
(COMM)/642/2023

BANK OF 
INDIA Vs 
KAMLESH 
SINGH

KANISH 
AERY(P),

KANISHAE
RY007@GM
AIL.COM

22-09-
2023

Suit for 
Recovery

CS 
(COMM)/647/2023

ANIL 
KAPOOR Vs 
SHOIEB 
AND ORS

PRADEEP 
KUMAR 
SHARMA(P)
,

sharma.pk8
27@gmail.c
om

19-05-
2023



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

22

24 23-11-2023 9917079999 18-11-2023

24 23-11-2023 9917079999 18-11-2023

24 24-11-2023 9953218023

24 25-11-2023 9810036164 17-11-2023

24 25-11-2023 9810036164 17-11-2023

24 28-11-2023 9313471929 24-11-2023

24 28-11-2023 9313471929 24-11-2023

23 SOUTH NIL

24 SOUTH Commercial 23.11.2023 S.K.BANSAL 26843455 22.11.2023

25 SH. SANDEEP YADAV South Commercial 16-11-2023 011-26843455

Commercial 21-11-2023 9810027839

Commercial 21-11-2023 7827313492 10-11-2023

Commercial 25-11-2023 9643680913 07-11-2023

Commercial 25-11-2023 9643680913 07-11-2023

Commercial 30-11-2023 9990042642 07-11-2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

NEW 
DELHI

Suit for 
Recovery

CS 
(COMM)/652/2023

X Vs BAL 
MARKETIN
G LTD AND 
ORS

Rhea 
Luthra(P),

rhealuthra9
3@gmail.co
m

Suit for 
Recovery

CS 
(COMM)/651/2023

OPPLE 
LIGHTING 
INDIA PVT 
LTD Vs 
ARUN 
KUMAR

Rhea 
Luthra(P),

rhealuthra9
3@gmail.co
m

Suit for 
Recovery

CS 
(COMM)/655/2023

STATE 
BANK OF 
INDIA Vs 
BIPLAB 
KUMAR 
BARMAN

Manoj 
Kumar(P),

manoj01ma
nnu@gmail.
com

04-11-
2023

Suit for 
Trademarks

CS 
(COMM)/656/2023

Allied 
Nippon 
Private 
Limited Vs 
Kartik 
Makkad

Shravan 
Bansal(P),

unitedmark
@unitedand
united.com

Suit for 
Trademarks

CS 
(COMM)/657/2023

Hugo Boss 
Trade Mark 
Management 
Gmbh And 
Co Kg Vs 
Ashok Kumar

Shravan 
Bansal(P),

unitedmark
@unitedand
united.com

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/165/2023

UNION OF 
INDIA Vs 
MALHI 
CONSTRUCT
ION

ASHISH 
KUMAR 
SHARMA(P)
,

ashishsharm
a379@gmail
.com

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/166/2023

UNION OF 
INDIA Vs 
ADANI 
WILMER 
LTD

ASHISH 
KUMAR 
SHARMA(P)
,

ashishsharm
a379@gmail
.com

SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS COMM- 
621/2023

RADO 
UHREN & 

ORS VS 
ASHOK 
KUMAR

UNitedmark
@unitedand
united.com

17, New Court 
Block-I

CS 
(COMM)/614/2023

Loreal Sa Vs 
Limbasiya 

Jignesh 
Kumar 

Baubhai

Shravan 
Bansal(P),

unitedmark
@unitedand
united.com

08-11-
2023

17, New Court 
Block-I

CS 
(COMM)/618/2023

M/s Cameo 
Overseas Vs 

The Global  V 
Immigration

anil 
khaware(P),

anil.khaware
@gmail.com

08-11-
2023

17, New Court 
Block-I

CS 
(COMM)/619/2023

Asian 
Townsville 
Farms Pvt 

Ltd Vs 
Dharmender 

and Ors

Siddharth 
Goswami(P)

,

goswamiadv
ocate97@gm
ail.com

17, New Court 
Block-I

CS 
(COMM)/623/2023

Sbi Vs 
Dinesh 

Kashyap

RANI  
BHARDWA

J(P),

rbhardwajas
sociate@gm
ail.com

17, New Court 
Block-I

CS 
(COMM)/622/2023

State Bank Of 
India Vs Anil 

Kumar

RANI  
BHARDWA

J(P),

rbhardwajas
sociate@gm
ail.com

17, New Court 
Block-I

CS 
(COMM)/632/2023

Canara Bank 
Vs Manish 
Pamnani 
Prop Of 
Anand 

Handloom

ANSHUMA
N 

SRIVASTAV
A(P),

sri.anshu83
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

25 SH. SANDEEP YADAV South

Commercial 30-11-2023 9911730600

Commercial 30-11-2023 9990042642

Commercial 30-11-2023 9990042642

Commercial 30-11-2023 9582387070

Commercial 30-11-2023 8750905558

26 South NIL

27 NIL

28 14 02-11-2023 9312444295

03-11-2023 9811700978

06-11-2023 9811087543

07-11-2023 NA NA NA

23-11-2023 9212888057 NA

25-11-2023 9990182901

24-11-2023 9409559894 NA

29 SH. AJAY KUMAR JAIN 20 17.11.2023 7011748170

17, New Court 
Block-I

CS 
(COMM)/631/2023

Idbi Bank Vs 
M/s Priya 

Electronics

Saksham 
Mittal(P),

Not 
Provided

24-05-
2023

17, New Court 
Block-I

CS 
(COMM)/630/2023

Canara Bank 
Vs Shalini 

Chabra Prop 
Of M/s 

Devansh 
Tomato 

Company

ANSHUMA
N 

SRIVASTAV
A(P),

sri.anshu83
@gmail.com

13-10-
2023

17, New Court 
Block-I

CS 
(COMM)/629/2023

Canara Bank 
Vs Archana 
Goswami 

Proprietor Of 
M/s Royal 
Generators

ANSHUMA
N 

SRIVASTAV
A(P),

sri.anshu83
@gmail.com

07-10-
2023

17, New Court 
Block-I

CS 
(COMM)/628/2023

Umakant 
Singh Vs 

Simri Cold 
Storage Pvt 

Ltd

Bishwajit 
Kumar 

Shahi(P),

bkshahi335
@gmail.com

03-08-
2023

17, New Court 
Block-I

CS 
(COMM)/627/2023

Shree 
Cementlimite
d Vs Adhiraj 

Cement

MD SAZID 
RAYEEN(P),

sazid@ 
ashwathhle 
gal.com

28-11-
2023

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

RECOVERY 
SUIT

CS 
(COMM)/1038/2
023

PUNJAB 
NATIONAL 
BANK Vs 
SUKHDEV 
RAO

ARUN 
KUMAR 
SHUKLA(
P),

CONNECT
@SRSLEGA
L.IN

01-11-
2023

CS 
(COMM)/1042/2
023

DEVYANI 
FOOD 
INDUSTRI
ES LTD Vs 
QUICK2SH
ELF FOOD 
SOLUTTON
S PVT LTD

PUNEET 
BAJAJ(P),

ADVOCATE.
PUNEET@G
MAIL.COM

02-11-
2023

CS 
(COMM)/1049/2
023

M/S 
MASTERS 
LOGISTICS 
SOLUTION
S INDIA 
PVT LTD 
Vs ANUJ 
SHARMA  
PROP M/S 
STAR 
MARINE 
SOLUTION
S

SIDDHAR
THA 
YADAV(P)
,

SIDDARTH
AYADAVAD
VOCATE@G
MAIL.COM

04-11-
2023

CS 
(COMM)/1055/20
23

PUNJAB 
NATIONAL 
BANK Vs 
MADHUM
AN 
GARMENT
S THR ITS 
PROPRIET
OR 
HARIPAL 
SINGH

VINEET 
MUDGAL(
P),

CS 
(COMM)/1070/2
023

CANARA 
BANK Vs 
GOVIND 
KALRA

CHITRA  
MALHOTR
A(P),

22-11-
2023

CS 
(COMM)/1073/20
23

BANK OF 
INDIA Vs 
BHANU 
PRATAP 
SINGH and 
ORS

Vishwanat
h  prasad  
Tiwari(P),

VPTIWARIA
DVOCATE@
GMAIL.CO
M

24-11-
2023

CS 
(COMM)/1072/20
23

ISHAN 
EQUIPME
NTS PVT 
LTD Vs 
TECHNIP 
ENERGIES 
PVT LTD

Himanshu 
Dhawan(P
),

23-11-
2023

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/1058/2
023

AKSUNA 
EXPORTS 
PRIVATE 
LIMITED 
VS 
LOCOFAST 
ONLINE 
SERVIES 
PVT LTD

sanjeet 
paliwal(P),

sanjeet(@gr
vlegal. in 

11.08.202
3



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

29 SH. AJAY KUMAR JAIN

20 18.11.2023 9873657493, 

20 20.11.2023 9.199E+011

20 30.11.2023 9811030321

20 30.11.2023

30 MS. ANU GROVER BALIGA 21 02-11-2023 9971357074 10/31/23

21 03-11-2023 9811056644 11/1/23

21 04-11-2023 9899474884 11/1/23

21 06-11-2023 9958994429 11/6/23

21 16-11-2023 9457816062 10/19/23

21 17-11-2023 9971999961

21 17-11-2023 9811216046 10/11/23

21 20-11-2023 9811339215 8/16/23

21 20-11-2023 9219701292 11/4/23

21 21-11-2023 9711275697 10/18/23

21 24-11-2023 8750618722 11/2/23

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/1061/20
23

WILLOW 
AND 
BOOTS 
BRAND 
SOLUTION
S PVT LTD 
Vs 
BOUTIQUE 
SPIRIT 
BRANDS 
PVT LTD

ABHIMAN
UE 
SHRESTH
A(P),

shrestha.abh
imanue@gm
ail.com 

06.11.202
3

Commercial 
Suit

CS 
(COMM)/1064/2
023

Ravinder 
Pal Singh 
Vs Rashmi 
Katyal

Jaspreet 
Singh(P),

jaspreet.law
@gmail.com

17.11.202
3

Commercial 
Suit

CS 
(COMM)/1080/2
023

TCM 
SPORTS 
MANANGE
MENT PVT 
LTD Vs Q 
THREE 
VENTURES 
PVT LTD

Apoorva  
Neral(P),

simran.brar
@karanjawa
la.in

25.11.202
3

Commercial 
Suit

CS 
(COMM)/1079/20
23

TWENTY 
FIRST 
CENTURY 
MEDIA 
PVT LTD 
Vs Q 
THREE 
VENTURES 
PVT LTD

APOORVA 
NERAL(P),

9811030321, 
7828266778

sim ran. 
brar@ka ran 
jaw a la.

25.11.202
3

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/1039/2
023

M/S 
DIGITAL 
ASSETS 
LLP Vs M/S 
GRP 
COMMUNI
CATIONS 
PVT LTD 
ETC

GURVIND
ER 
SURI(P),

LITIGATIO
N@SURICO
.IN

Execution 
petition

EXECUTION 
(COMM)/512/202
3

M/S 
GLOBAL 
ENGINEER
ING Vs M/S 
GS 
ENGINEER
S AND 
CONTRACT
ORS

ASIM 
NAEEM(P)
,

ADVCHERR
YGUPTA@G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/1044/2
023

HIMANSH
U SONI Vs 
RAMESH 
KUMAR 
ETC

AMIT 
GUPTA(P),

AMITG.ADV
OCATE@G
MAIL.COM

Petition u/s. 
34 of 
Arbitration 
and 
Conciliation 
Act

OMP 
(COMM)/102/20
23

M/S 
CONTAINE
R 
CORPORAT
ION OF 
INDIA 
LIMITED 
Vs M/S 
RAWANI 
CONSTRUC
TION

ASHUTOS
H KUMAR 
SHUKLA(
P),

AKS.THELA
WWING@G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/1059/2
023

M/s East 
India 
Engineers 
Vs M/s 
Ashiana 
Homes Pvt 
Ltd 
Through its 
Directors

NITESH 
KUMAR(P
),

BHAWDWA
JNITISH467
@GMAIL.C
OM

Petition u/s. 
34 of 
Arbitration 
and 
Conciliation 
Act

OMP 
(COMM)/105/20
23

Delhi 
Developme
nt 
Authority 
Vs 
Vardhman 
Infra

Sahil 
Goel(P),

BAMNIYAL.
MAYANK@
GMAIL.CO
M

NOT 
FILED

Commercial 
Suit

CS 
(COMM)/1060/2
023

Ramesh 
Kumar Vs 
Himanshu 
Soni

AMIT 
KUMAR(P
),

MOHITSAR
OHA.LEGA
L@GMAIL.
COM

Commercial 
Suit

CS 
(COMM)/1066/2
023

Mahruddin 
Vs Mirza 
Internation
al Limited 
And Anr

RAEES 
KHAN(P)

RAEESADV
@YAHOO.C
OM

Commercial 
Suit

CS 
(COMM)/1065/2
023

CANARA 
BANK Vs 
Gupta 
Patanjali 
Arogya 
Kendra

FAHAD 
KHAN(P),

FAHADADV
OCATE@G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/1067/20
23

CANARA 
BANK Vs 
Dhanpat

Eshu 
Chaudhary
(P),

ESHUADVO
CATE@GM
AIL.COM

Commercial 
Suit

CS 
(COMM)/1071/20
23

Bhushan 
Dealmark 
Private 
Limited Vs 
Bridge 
Roof Co 
India Ltd

HIMANSH
U 
GARG(P),

SSWANIASS
OCIATES@
GMAIL.CO
M



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

31 SH. BHUPESH KUMAR 22 30-11-2023 9810134793

22 22-11-2023 8375868868

22 20-11-2023 9810164421

22 16-11-2023 9818107195

32 MS. NIRJA BHATIA 23 01-11-2023 9873797337

02-11-2023 9810126707

03-11-2023 9899823269

06-11-2023 -- --- 

06-11-2023 9899750209

07-11-2023 9871343259

09-11-2023 8806999579

16-11-2023 8285455013

20-11-2023 868118015 17-11-2023

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/1076/20
23

GOAL 
EDUCATIO
NAL 
SERVICES 
PVT. LTD. 
Vs Goal 
Classes 
Sitamarhi

ANIL 
KUMAR 
SAHU

allipcare@g
mail.com

27-11-
2023

Commercial 
Suit

CS 
(COMM)/1068/2
023

AVNEESH 
GUPTA Vs 
HARI OM 
SETHI AND 
ORS.

SIDDHAN
T JUYAL

adv.siddhan
tjuyal@gmai
l.com

07-11-
2023

Commercial 
Suit

CS 
(COMM)/1062/2
023

AR KAY 
MEDICOS 
PVT. LTD. 
Vs DHANI 
HEALTHC
ARE LTD.

AMIT 
DAYAL

mail@amitd
ayal.attorne
y

10-10-
2023

Commercial 
Suit

CS 
(COMM)/1057/20
23

KAENAT 
GLASS 
AGENCIES 
Vs 
CAPACITE 
INFRAPRO
JECTS 
LTD.

NASIR 
AZIZ

rambhakt@
gmail.com

06-11-
2023

Commercial 
Suit

CS 
(COMM)/1036/2
023

PUNJAB 
NATIONAL 
BANK Vs 
M/S MAA 
KALKA 
ENTERPRI
SES

VARUN 
KASHYAP
(P),

Vkashyapad
v@gmail.co
m

31-10-
2023

Commercial 
Suit

CS 
(COMM)/1033/2
023

POONAM 
BHARADW
AJ Vs DR T 
CHANDAN

M.N. 
SIDDIIQU
I(P),

siddiquimn6
7@gmail.co
m

10-10-
2023

Commercial 
Suit

CS 
(COMM)/1045/2
023

SHORYA 
MERCANTI
LE PVT 
LTD Vs 
MANISH 
SACHDEV
A

GIRISH 
CHANDER
(P),

GIRISHVOL
UNTEER@
GMAIL.CO
M

11-09-
2023

Commercial 
Suit

CS 
(COMM)/1048/2
023

RAMAN 
DUA 
(PROPRIE
TOR OF 
SHAGAN 
JEWELLER
S) Vs 
PUNEET 
SINGH

MANOJ 
LOOMBA(
P),

02-11-
2023

Commercial 
Suit

CS 
(COMM)/1047/2
023

UNION 
BANK OF 
INDIA Vs 
SANJAY 
KUMAR 
PROP OF 
M/S 
SUNRIS 
ELECTRIC 
COMPANY

LALIT 
KUMAR(P
),

advlalitkum
ar5700@gm
ail.com

31-10-
2023

Commercial 
Suit

CS 
(COMM)/1050/2
023

PUNJAB 
NATIONAL 
BANK Vs 
LAXMI 
BOUTIQUE 
PRODUCTS

VINEET 
MUDGAL(
P),

vineetmudg
al@gmail.co
m

03-11-
2023

Commercial 
Suit

CS 
(COMM)/1054/2
023

LOGENIX 
LOGISTICS 
INDIA PVT 
LTD Vs 
M/S 
VERTICAL 
PLANET

SHUBHA
M 
YADAV(P)
,

Shubham@k
inlegal.in

07-11-
2023

Commercial 
Suit

CS 
(COMM)/1056/2
023

Deepankar 
Sharma Vs 
Arti Jaswal

DIKSHA 
GOSWAMI
(P),

lawvalue@h
otmail.com

20-10-
2023

Commercial 
Suit

CS 
(COMM)/1063/2
023

Ms 
Megamind 
Consultant 
Pvt Ltd Vs 
Ms Gstone 
Infra  Pvt 
Ltd

Roop 
Chand  
Tiwari(P),

rctiwariadv
@gmail.com 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

32 MS. NIRJA BHATIA 23

24-11-2023 9918847684

29-11-2023 9811101934 24-11-2023

30-11-2023 9810343732 #N/A 23-11-2023

30-11-2023 -8750618722

33 NIL

34 SH. SANJAY SHARMA-I EAST 12 RECOVERY 23-11-2023 8860538313

12 RECOVERY 24-11-2023 8126622306

12 RECOVERY 04-11-2023 9213905829

12 RECOVERY 02-11-2023 9899408618

35 EAST ROOM NO. 101 CS COMM 74 421/2023 02-11-2023 9899408618

36 CS(COMM) 117/202 01.11.2023 8130237770

--do-- CS(COMM) 118/2023 01.11.2023 9810479826 19.10.2023

--do-- CS(COMM) 119/2023 04.11.2023 9213905829

--do-- CS(COMM) 120/2023 04.11.2023 9811898399

--do-- CS(COMM) 121/2023 06.11.2023 9810047548

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/1069/2
023

BHUSHAN 
DEALMAR
K PRIVATE 
LIMITED 
Vs MSA 
CONSTRUC
TION PVT 
LTD

HIMANSH
U 
GARG(P),

wemsa.cons
@gmail.com 

02-11-
2023

Commercial 
Suit

CS 
(COMM)/1075/20
23

Rigs 
Infrastruct
ure Private 
Limited Vs 
Bcm 
Logistics 
Solutions

Kaushal 
Gautam(P)
,

officcofkaus
halgautam@
gmail.com

Commercial 
Suit

CS 
(COMM)/1078/2
023

State Bank 
Of India Vs 
Repalle 
Surender 
And Anr

KAMLESH 
KUMAR 
SINGH(P),

Commercial 
Suit

CS 
(COMM)/1077/20
23

BLUEVIEW 
PROPERTI
ES 
PRIVATE 
LIMITED 
Vs Mr 
Ramesh 
Kumar

HIMANSH
U 
GARG(P),

sswaniassoci
ates@gmail.
com 

02-11-
2023

SH. RAJESH KUMAR 
SINGH

CS COMM 
430/2023

RAKESH 
BHATIA VS. 
RAVI 
CHOUDHAR
Y

GAGAN 
KUMAR 
SINGHAL 

NOT 
AVAILABLE

NOT 
AVAILABL
E

CS 
COMM.NO.432/20
23

AMAR 
SINGH VS. 
DHARAMRA
J 
CONTRACTS 
INDIA PVT. 
LTD.

LALIT 
KUMAR

dharamranj
@gmai.com

'20-11-
2023

CS COMM 
425/2023

ICICI BANK 
LTD. VS. 
GIRIJA  
MAHESHWA
RI

SATISH 
KUMAR

manish@klfi
ndia.com

,20-10-
2023

CS COMM 
422/2023

BANK OF 
INDIA VS. 
RAMA DEVI

SHALINI 
UPADHYAY

SHALINIAD
VOCATE@G
MAIL.COM

.31-10-
2023

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

BANK OF 
INDIA VS 
VIJAY 
KUMAR 
SHARMA

MS. 
SHALINI 
UPADHYAY

SHALINIAD
VOCATE@G
MAIL.COM

31-10-
2023

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

201, New 
Building KKD

BANK OF 
BARODA VS 
M/S SHREE 
SHYAM 
INDUSTRIE
S

SHAILEND
ER SINGH 
SISIDIA

shailender.si
sodia@gmai
l.com

30.10.202
3

M/S SIMS 
MEDICARE 
VS MEDICYL 
PHARMA

ANIL 
MISHRA

mishranil2
@gmail.com

ICICI BANK 
LTD VS 
MUJAHID 
ALI

KUMAR 
LAW FIRM

manish@klfi
ndia.com

28-10-
2023

ICICI BANK 
LTD VS 
DAYA 
SHANKAR 
SHUKLA

KUMAR 
LAW FIRM

manish@klfi
ndia.com

28-10-
2023

ASHOK 
NISCHALVsJ
ITENDER 
SINGH

SATISHSHA
RMA

adv.satishpa
ndit@gmail.
com

21-04-
2022



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
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Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
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36

--do-- CS(COMM) 122/2023 09.11.2023 9811008367 07-11-2023

--do-- CS(COMM) 123/2023 18-11-2023 M.D. JOSHI 9910568669

--do-- CS(COMM) 124/2023 23-11-2023 9910568669 21-11-2023

--do-- CS(COMM) 125/2023 23-11-2023 9811107664

--do-- CS(COMM) 126/2023 25-11-2023 9818369860

37 02-11-2023

02-11-2023

03-11-2023

04-11-2023

04-11-2023

06-11-2023

06-11-2023

23-11-2023

24-11-2023

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

M/s Super 
ElectricalVs
M/S 
ETAENGINE
ERING P. 
LTDTHROU
GH 
ITSDIRECTO
R

I S ChauhaN ischauhanad
v01@gmail.c
om

BANK OF 
BARODA VS 
SAJID

advumeshjo
shi@gmail.c
om

30.10.202
3

BABK OF 
BARODA VS 
SHYAMAL 
MANNA

UMESH 
JOSHI

advumeshjo
shi@gmail.c
om

UMED 
SINGH VS 
PANKAJ 
KUMR

VIKRAM 
BAWEJA

vbaweja21@
gmail.com

27-10-
2023

NITIN 
RASTOGI VS 
ABHISHEK 
GIRI

KAMAL 
JINDAL 

kjindal2004
@gmail.com

06-10-
2023

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/565/20
23

MAHENDR
A GOYAL 
Vs RSG 
SALES 
AND 
SERVICES 
PVT LTD

AJAY 
SHUKLA(
P),

10/26/20
23

CS(COMMER
CIAL)

CS 
(COMM)/566/20
23

SUDHIR 
MISHRA 
Vs NIRMAL 
KUMAR 
PARAS 
MAL 
BOHRA 
AND  ANR

MANOJ 
MITTAL(P
),

10/16/20
23

CS(COMMER
CIAL)

CS 
(COMM)/570/20
23

UDAY 
SHANKAR 
Vs OM 
ROHILLA

AKSHAY 
GUPTA(P),

11/01/20
23

CS(COMMER
CIAL)

CS 
(COMM)/574/20
23

M/S 
IMPRESSI
VE DATA 
SERVICE 
PVT LTD 
Vs UNION 
OF INDIA

SHIVANA
TH 
MAHANT
A(P),

22-05-
2023

CS(COMMER
CIAL)

CS 
(COMM)/573/20
23

PUNJAB 
NATIONAL 
BANK Vs 
M/S 
PINAKI 
ENTERPRI
SES

NEERAJ 
KUMAR 
BHAGAT(
P),

02-11-
2023

CS(COMMER
CIAL)

CS 
(COMM)/577/202
3

ICICI 
BANK LTD 
Vs 
PURNIMA 
SHARMA

KUMAR 
LAW 
FIRM(P),

10/28/20
23

CS(COMMER
CIAL)

CS 
(COMM)/576/20
23

ICICI 
BANK LTD 
Vs 
BHUPESH 
JAIN AND 
ANR

KUMAR 
LAW 
FIRM(P),

10/28/20
23

CS(COMMER
CIAL)

CS 
(COMM)/591/202
3

Bank Of 
India Vs 
Resha

Vishwanat
h  prasad  
Tiwari(P),

11/23/20
23

CS(COMMER
CIAL)

CS 
(COMM)/593/20
23

Bank Of 
India Vs 
Tarun 
Kapoor

Vishwanat
h  prasad  
Tiwari(P),

11/21/202
3



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

38 ROOM NO 57 COMMERCIAL 06-11-2023

ROOM NO 57 COMMERCIAL 06-11-2023

ROOM NO 57 COMMERCIAL 23-11-2023 19.10.2023

ROOM NO 57 COMMERCIAL 25-11-2023 16.11.2023

ROOM NO 57 COMMERCIAL 25-11-2023 08.11.2023

ROOM NO 57 COMMERCIAL 29-11-2023 22.11.2023

ROOM NO 57 COMMERCIAL 29-11-2023

ROOM NO 57 COMMERCIAL 29-11-2023 23.11.2023

39 SH. SURENDER S. RATHI 17-11-2023

01-11-2023

07-11-2023

22-11-2023 16-11-2023

22-11-2023 16-11-2023

22-11-2023 16-11-2023

01-11-2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/581/2023

JAGDISH 
KUMAR 
ARORA Vs 
RAJENDRA 
KAUR

CHIRAG 
VOHRA(P),

30.10.202
3

CS 
(COMM)/580/2023

ICICI BANK 
LTD Vs 
KAVITA 
JAIN AND 
ANR

KUMAR 
LAW 
FIRM(P),

28.10.202
3

CS 
(COMM)/592/2023

Satnam 
Global 
Infraprojects 
Limited Vs 
Atma Ram 
Kishan 
Chand

Arpit 
Jain(P),

CS 
(COMM)/598/2023

Idbi Bank 
Limited Vs 
Sahib 
Dhiman

MANISH 
DEWAN(P),

CS 
(COMM)/597/2023

Bhandari 
Plants And 
Flowers 
Through 
Propietor Sh 
Mahipal 
Bhandari 
Singh Vs 
Mayasheel 
Retail India 
Limited

YOMESH 
SHARMA(P)
,

CS 
(COMM)/603/2023

Gulshan 
Gupta Vs 
Kavita 
Dhingra

Akash 
Gupta(P),

CS 
(COMM)/602/2023

M/s Gagan 
Associate Vs 
Sachin 
Kumar

Vipin  
Chaudhary(
P),

20.10.202
3

CS 
(COMM)/601/2023

Saraogi 
Super Sales 
Pvt Ltd Vs 
Mukesh Sethi

VARUN 
BEDI(P),

Shahdar
a

303, New Court 
Building

CS 
(COMM)/586/2023

PRADEEP 
FASHION 
THROUGH 
ITS PROP SH 
SACHIN 
GUPTA Vs 
DEEPAK 
BANSAL

Bhanu 
Gupta(P),

08-11-
2023

CS 
(COMM)/564/2023

MANNU 
JUNEJA 
PROP OF 
M/S 
KRISHNA 
ENTERPRIS
ES Vs SUMIT 
ARORA 
PROP OF 
M/S ARORA 
KNITWEARS

Nikita 
Jain(P),

25-10-
2023

CS 
(COMM)/584/2023

MR PURAN 
JOSHIPROP
RIETOR OF 
SJ CARGO 
MOVERS Vs 
DECCAN 
EDIBLES 
PRIVATE 
LIMITED

Aryan 
Arora(P),

05-11-
2023

CS 
(COMM)/587/2023

SARAOGI 
SUPER 
SALES PVT 
LTD Vs PAW 
AN KUMAR 
SULTANIAP
ROP MAA 
VAISHNO 
TRADING

Varun 
Bedi(P),

CS 
(COMM)/588/2023

SARAOGI 
SUPER 
SALES PVT 
LTD Vs 
ARBIND 
KUMAR 
AGRAWAL 
PROP 
NARSINGH 
BHANDAR

Varun 
Bedi(P),

CS 
(COMM)/589/2023

SARAOGI 
SUPER 
SALES PVT L 
TO Vs 
RANJEET 
KUMAR 
KESHRIPRO
P M/S 
GANPATI 
LADIES AND 
KIDS WEAR

Varun 
Bedi(P),

CS 
(COMM)/569/2023

M/S 
ARHANT 
TRADERS Vs 
RUBY 
CHAUDHAR
Y

YASH KR 
RAJPUT(P),

23-10-
2023



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
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Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
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39 SH. SURENDER S. RATHI

02-11-2023

02-11-2023

04-11-2023 29-11-2023

06-11-2023 01-11-2023

06-11-2023 29-11-2023

06-11-2023 01-11-2023

22-11-2023 17-11-2023

24-11-2023 16-11-2023

03-11-2023

40 SH. REETESH SINGH C No 304 9910431437 01-11-2023

9810532043 04-11-2023

DJ(comm-04) 8860773975 06-11-2023

8851032508 06-11-2023

9953546358 17-11-2023

9213905829 24-11-2023 16-11-2023

Shahdar
a

CS 
(COMM)/568/2023

GOLDSTON
E 
INTERNATI
ONAL Vs 
SHREEJI 
POLYFAB 
PVT LTD 
AND ORS

25-10-
2023

CS 
(COMM)/567/2023

M/S 
CHANDRAS
EKHARA 
PHARMA 
PVT LTD Vs 
NIKHIL 
KUMAR

ASHISH 
UPPAL(P),

25-10-
2023

CS 
(COMM)/572/2023

M/S 
SURESH 
APPARELS 
Vs 
SIDDHANT 
KUMAR 
SADH

VIKAS 
BHATIA(P),

CS 
(COMM)/583/2023

RAHUL 
JAIN Vs 
FAIRY GIRL 
WESTERN 
OUTFITS

RAJA 
JAIN(P),

CS 
(COMM)/582/2023

RIHANA 
KHAN Vs 
MOHD 
SALIM

KARUNA 
GAHLAUT(
P),

CS 
(COMM)/575/2023

PUNJAB 
NATIONAL 
BANK Vs 
M/S TENTS 
EMPORIUM

NEERAJ 
KUMAR 
BHAGAT(P)
,

CS 
(COMM)/590/2023

M/s VJ 
Cranes 
Private 
Limited Vs 
Padam 
Sharma 
Proprietor 
M/s Amigo 
Connect

Jaspreet 
Singh(P),

CS 
(COMM)/594/2023

Mohit Verma 
Vs M/s 
Sundaram 
Fainance 
Limited

Pradeep 
Kataria(P),

OMP (I) 
(COMM)/9/2023

GAURAV 
SHARMA Vs 
HDB 
FINANCIAL 
SERVICES 
LTD

023-10-
2023

Shahdar
a

Civil 
(Commercial)

CS 
(COMM)/563/2023

CANARA 
BANK Vs A M 
OVERSEAS

ARUN 
YADAV(P),

arunyadav803@gmailc.om 27-10-
2023

Sh Reetesh 
Singh

CS 
(COMM)/571/2023

BRAHM 
PRAKASH 
AND ANR Vs 
SANDEEP 
JAIN

SATYA 
NARAYAN 
PADHI(P),

narayansatya69@yahoo.com 13-10-
2023

CS 
(COMM)/578/2023

PUNJAB 
NATIONAL 
BANK Vs 
ROHIT 
VASISHTA  
PROP RAHUL 
ENTERPRISES

AJAY 
KUMAR 
SHARMA(P),

ajaykumarsharma08@gmail.com03-11-
2023

CS 
(COMM)/579/2023

M/S 
PRESIDENT 
MENS WEAR 
Vs M/S NEW 
GARHA 
BHANDAR

NIDHI 
DUBEY(P),

27-10-
2023

CS 
(COMM)/585/2023

PRADEEP 
FASHION 
THROUGH ITS 
AR SACHIN 
GUPTA Vs 
KRITI 
AGGARWAL

Bhanu 
Gupta(P),

guptabhanu19@gmail.com 09-08-
2023

CS 
(COMM)/595/2023

IDBI BANK 
LTD Vs Kishore 
Lal

MANISH 
DEWAN(P),

manish@klfindia.com

mailto:arunyadav803@gmailc.om
mailto:narayansatya69@yahoo.com
mailto:ajaykumarsharma08@gmail.com
mailto:guptabhanu19@gmail.com
mailto:manish@klfindia.com
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Date of 
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Name VS 
Responden
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Advocate 
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Number

Advocate 
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40 SH. REETESH SINGH

9990182901 24-11-2023 21-11-2023

M.K.DUA(P), 9911512311 28-11-2023 23-11-2023

9818719252 29-11-2023 07-11-2023

EX/287/2023 9811217875 02-11-2023 -

EX/297/2023 9354608321 18-11-2023 -

MISC DJ/792/2023 9811179209 03-11-2023 -

MISC DJ/789/2023 01-11-2023 -

EX/284/2023 9811826000 01-11-2023 -

EX/292/2023 9810147210 04-11-2023 -

EX/288/2023 7503437630 03-11-2023 -

41 406 Civil 22-11-2023 R.R. SAINI 9811089962 21-11-2023

406 Civil 28-11-2023 956039655 NIL 24-11-2023

406 Civil 29-11-2023 9810897157 27-11-2023

406 Civil 29-11-2023 8851086406 27-11-2023

406 Civil 29-11-2023 9354776474 25-11-2023

Shahdar
a

CS 
(COMM)/596/2023

BANK OF 
INDIA Vs 
Babita

Vishwanath  
prasad  
Tiwari(P),

vptiwariadvocate@gmail.com

CS 
(COMM)/599/2023

Shri Ashwani 
Mahendru   
Ashwani 
Kumar 
Mahendru Vs 
Kiran Garg

mkduaadvocate24@gmail.com

CS 
(COMM)/600/2023

Nita Devi 
Srimal Vs Hari 
Prasad

VIVEK 
JAIN(P),

vivekbarmecha@gmail.com

M/S SHREE 
KAMADGIRI  
ENTERPRISES 
PVT LTD Vs 
HDFC BANK 
LTD AND ANR

DEEPAK 
VASHISHT(P
),

vashishassociates99@gmail.com

Jogi Ram Garg 
Prop Saraswati 
Iron Traders Vs 
Javed 
Proprietor 
Anmol Baking 
System

HARISH 
KUMAR

harishkumartag@gmailcom

M/S S K 
ENGINEERIN
G WORKS Vs 
M/S NIPUN 
APPLIANCES

TARUN 
GARG(P),

rndubeyandassociates202@gmail.com

HINDUSTAN 
UNILEVER 
LIMITED Vs 
PAPPU GUPTA 
@ KALIA 
GUPTA

SANJEEV 
SINGH(P),

M/S KMB 
PAPERS PVT 
LTD Vs M/S 
MAAN SILK 
MILLS

RAJIV 
RAHEJA(P),

rrajive@gmail.com

M/S 
RPGEQUIPME
NT PVT LTD 
Vs BHASKAR 
PANDEY 
(PROP)

AMIT 
SHERAWAT(
P),

sherawat.amit@rediffmail.com

OASIS 
FILTERATION 
 PVT LTD AND 
ANR Vs M/S 
ORIENT 
CRAFT LTD 
AND ANR

AKASH 
KAUSHIK(P)
,

legalpawan@gmail.com

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

North-
West

CS/COMM/857/20
23

RUPESH 
KUMAR VS 
MANISH 
GUPTA

advrrsaini@
gmail.com

CS/COMM/861/20
23

CANARA 
BANK VS 
MONIKA

ASHOK 
KUMAR

CS/ 
COMM/862/2023

NEERU 
AJMANI VS 
VIKAS 
BATRA

SUDHIR 
KUMAR 
SANEJA

saneja8k@r
ediffmail.co
m

CS/COMM/863/20
23

M/S APEX 
BUILDTECH 
LTD VS 
VIVEK 
KAUSHAL

SAKSHI 
SANYAL

sakshisangal
@gmail.com

CS/COMM/864/20
23

M/S VANITA 
KALIA VS 
SANJEEV 
JAIN

PIYUSH 
LAKHERA

office.piyush
lakhera@gm
ail.com

mailto:vptiwariadvocate@gmail.com
mailto:mkduaadvocate24@gmail.com
mailto:vivekbarmecha@gmail.com
mailto:vashishassociates99@gmail.com
mailto:harishkumartag@gmailcom
mailto:rndubeyandassociates202@gmail.com
mailto:rrajive@gmail.com
mailto:sherawat.amit@rediffmail.com
mailto:legalpawan@gmail.com


Court District Court Room Case Type Case Number Advocate
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Responden
t Name

Advocate 
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42 SH.VINOD YADAV 316 Civil 02.11.23 9810118130 30.10.23

317 Civil 03.11.23 9811071022 09.10.23

318 Civil 03.11.23 9599925798 01.11.23

319 Civil 04.11.23 8368060074 02.11.23

320 Civil 06.11.23 9899641617 27.10.23

321 Civil 07.11.23 7982840295 09.10.23

322 Civil 07.11.23 9312987083 30.10.23

323 Civil 07.11.23 9312965659 26.10.23

324 Civil 08.11.23 9811778900 26.05.22

325 Civil 16.11.23 9999306881 12.04.22

326 Civil 16.11.23 9999306881 12.04.22

327 Civil 16.11.23 9999306881 12.04.22

43 North NIL

44 603 04/11/2023 9811867947

603 10/11/2023 8588854019

CS(Comm.)/829/20
23

Goyal Oil 
Mills Vs. 
Sunder 
Marketing 
(P) Ltd.

Balvinder 
Ralhan

advocateball
i@gmail.co
m

CS(Comm.)/830/20
23

Shri Birbhan 
Jindal Vs. 
Balaji Metal 
Industries

Sachin 
Agarwal

sachinAgarw
aladv@gmai
l.com

CS(Comm.)/831/20
23

Jabir 
Hussain Vs. 
Ali Asgar 
Trading

Amit Mehta office@saian
dmehta.com

CS(Comm.)/835/20
23

Anurag 
Polymers Vs. 
Sh. Balaji 
Plastics 

Kartik Jain info@advoc
atekartikjain
.in

CS(Comm.)/838/20
23

M/s VI John 
Healthcare 
India Vs. M/s 
Spicejet 
Merchandise 
(P) Ltd.

Jaspreet 
Singh

jaspreet@g
mai.com

CS(Comm.)/840/20
23

Sumedha 
International 
Vs. Prabh 
Enterprises

Gaurav 
Deep Gupta

imgdsir@gm
ail.com

CS(Comm.)/841/20
23

Vijay Kr. 
Gaba Vs. 
Promila 
Sharma

Vijay 
Sachdeva

vijaysachdev
a.adv@gmai
l.com

CS(Comm.)/842/20
23

SBI Vs. 
Neeresh 
Kumari

Amit Chawla chawla8jl@g
mail.com

CS(Comm.)/843/20
23

Orbit Metal 
Industries 
Vs. M/s T.S 
Electrical 
Industries 

Attin 
Shankar

attin@iloleg
al.com

CS(Comm.)/845/20
23

Under 
Armour Vs. 
Ashok Kr.

Gautam 
Bhasin

eludication.l
egal@outloo
k.com

CS(Comm.)/846/20
23

Puma Se Vs. 
Ashok Kr.

Gautam 
Bhasin

eludication.l
egal@outloo
k.com

CS(Comm.)/847/20
23

Puma Se Vs. 
Ashok Kr.

Gautam 
Bhasin

eludication.l
egal@outloo
k.com

SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM 
524/2023

THE 
NAINITAL 
BANK LTD 

VS M/S 
DUCAT 

PHARMACU
TICALS

SH KARAN 
ANAND

adv.karanan
ad@gmail.c
om

03/11/202
3

Commercial 
Suit

CS COMM 
529/2023

SUBIR 
BORKAR VS 
BHARTIYA 

EXPROTERS

JYOTI 
VERMA 

jyotivermaa
dvocate@gm
ail.com

31/10/202
3
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No.
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44

603 24/11/2023 9999626126 26/10/2023

603 24/11/2023 9999626126 26/10/2023

603 CS COMM 536/2023 28/11/23PAVILIAN CADCAM SOLUTION VS JAMMU DENTALDR MAJOR J C VSHISHT9891152939 18/11/23

603 CS COMM 537/2023 28/11/23M/S SHRIRAM FASHION VS M/S VBM FASHIONR K SINGH 8285828057 06/10/23

45 613 23-11-2023 9650682928 21-11-2023

613 20-11-2023 9711900673

613 20-11-2023 8750191518

613 09-11-2023 9213528073

613 07-11-2023 9711142200

613 02-11-2023 9971907991

613 02-11-2023 9717259373

613 01-11-2023 9711900673

613 01-11-2023 9213905829

613 01-11-2023 7827249904

613 01-11-2023 9953315170

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM 
534/2023

UNION 
BANK OF 
INDIA VS 
PIYUSH 

AGARWAL

KESHAV 
KUMAR

KESHAV.A
DV1@GMAI
L.COM

Commercial 
Suit

CS COMM 
535/2023

UNION 
BANK OF 
INDIA VS 

M/S 
ELECTRONI

C INDIA 

KESHAV 
KUMAR

KESHAV.A
DV1@GMAI
L.COM

Commercial 
Suit

majjagdish
@gmail.com

Commercial 
Suit

r.ksingh210
9@gmail.co
m

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

SOUTH-
WEST

Commercial 
Suit

CS (COMM)/533/ 
2023

M/s 
LUXOTTICA 

GROUP 
S.P.A Vs 
ASHOK 
KUMAR

Sh. Shravan 
Bansal

rishi@unite
dandunited.
com

Commercial 
Suit

CS (COMM)/531/ 
2023

Punjab 
National 
Bank Vs 

Pride 
Clothing 
Company

Sh. VED 
PRAKASH

advocatepra
kashved@g
mail.com

16/11/202
3

Commercial 
Suit

CS (COMM)/532/ 
2023

Punjab 
National 
Bank Vs 

Rajni 
Chauhan

Sh. Nitesh 
Sharma

tusharnitesh
advocates@
gmail.com

08/11/202
3

Commercial 
Suit

CS (COMM)/528/ 
2023

M/S KAY 
GEE 

KNITWEAR 
WORKS PVT 
LTD Vs M/S 

P AND G 
ENTERPRIS
ES PVT LTD 

AND ANR

Sh. VIPIN 
PILLAI

1980adv@g
mail.com

30/10/202
3

Commercial 
Suit

CS (COMM)/526/ 
2023

CANARA 
BANK Vs 

SHUBHAM 
JHA AND 

ANR

Sh. 
SANJEEV 
CHOPRA

chopra6791
@gmail.com

03-11-
2023

Commercial 
Suit

CS (COMM)/521/ 
2023

M/S 
PHOTOVATI
KA Vs M/S 

LAMBA 
LUGGAGE 

AND 
ANOTHER

SH. 
DHEERAJ 

KUMAR 
AGGARWA

L

aak.consulta
nts01@gmai
l.com

30-10-
2023

Commercial 
Suit

CS (COMM)/522/ 
2023

M/S 
FIRSTMOVE 

LOGISTIS 
PVT LTD Vs 

EX.SM 
JANAK 

SINGH AND 
ANR

Sh. MOHIT 
SHARMA

legumcuriae
.official@gm
ail.com

10-10-
2023

Commercial 
Suit

CS (COMM)/511/ 
2023

PUNJAB 
NATIONAL 

BANK Vs 
NEETI 

SHUKLA 
AND 

ANOTHER

Sh. VED 
PRAKASH

advocatepra
kashved@g
mail.com

30-10-
2023

Commercial 
Suit

CS (COMM)/514/ 
2023

STATE 
BANK OF 
INDIA Vs 
RAJESH 
KUMAR

Sh.SUNIL 
SEHRAWAT

manish@klfi
ndia.com

16-09-
2023

Commercial 
Suit

CS (COMM)/515/ 
2023

STATE 
BANK OF 
INDIA Vs 
PUNDEV 
KUMAR 

THAKUR

Sh. SUNIL 
SEHRAWAT

delhilawyers
76@yahoo.c
o.in

16-09-
2023

Commercial 
Suit

CS (COMM)/516/ 
2023

M/S 
MUSKAN 

CONTAINER 
LINES PVT 
LTD Vs M/S 

INDIANO 
FERRO 

LIMITED

Sh. VARUN 
SIKKA

advmunish
mahendra@
gmail.com

26-04-
2023



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment 
of Court 
Fees

45

613 07-11-2023 9891589898 06-11-2023

46 614 01.11.2023 8077550245 27.10.2023

614 01.11.2023 9968253668

614 01.11.2023 8376821177 16.10.2023

614 02.11.2023 AK Rout 99991321159 01.11.2023

614 CS(Comm)/520/2023 02.11.2023 8860242352 11.10.2023

614 CS(Comm)/523/2023 02.11.2023 9540222267 02.11.2023

614 Ex (Comm)/521/2023 08.11.2023 JP Gupta 9868597298 NA

Total 385

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

SOUTH-
WEST

Commercial 
Suit

CS (COMM)/527/ 
2023

M/S RNA 
WATERPRO
OFING PVT. 
LTD. Vs M/S 
FIBREFILL 
INTERIORS 

AND 
CONSTRUCT

IONS 
(INDIA) 

PVT. LTD.

Sh. Y.K. 
DUBEY

ykdubey@g
mail.com`

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Commercial 
Suit

CS(Comm)/509/20
23

Three Six 
Advertising 

VS Rao 
Edusolutions

Suraj Pal 
Singh 

Chauhan

spchauhan2
010@gmail.
com

Commercial 
Suit

CS(Comm)/510/202
3

Achin Narula 
Vs Bhavneet 

Walia

Sanjeev 
Kohli

sanjeevkohli
04@gmail.c
om

30.10.202
3

Commercial 
Suit

CS(Comm)/518/202
3

Indian Bank 
VS 

Chitranjan 
Singh

Vivek 
Kumar

legalitieslaw
firm@gmail.
com

Commercial 
Suit

CS(Comm)/519/202
3

SBI Vs 
Deepak 
Kumar

akroutadvoc
ate@gmail.c
om

Commercial 
Suit

M/s Impressions Services Vs Ms Divine Infracon Anupam Prkash anupam@ki
aa.co.in

Commercial 
Suit

M/s Fire Engineering Tech  Vs Ms Maheshwari Mining Ravikant ravikantlaw
@gmail.com

Execution 
Commercial

Pawan Kumar aggarwal Vs Diwakar Kaushik jpgupta11@g
mail.com
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